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MESSAGE FROM THE LOK SABHA
The  Victoria Memorial (Amendment)
Bill, 198v.

SECRETARY-GENERAL: Sir, I have to
report to the House the following messagie
received from the Lok Sabha, signed by the
Secretary of the Lok Sabha:

"In aocordance witih the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith the Victoria
Memorial (Amendment) Bill, 1981, as
passed by Lok Sabha at its sitting held on
the 17th February, 1981."

Sir, I lay the Bill on the Table.

BHUPESH  GUPTA
May 1 make an
Lok Sabha sent any report,
as a partner in parliamentary system,
on the first-fighting that took place
in the other House? (InteiTuptio7is)
It seems that the Harijan Member
wanted to speak something and he
was gagged. The Harijjan Member
was gagged by the Members (In
terruptions).

MR. DEPUTY CHAIRMAN:
proper to discuss that here.

(West
enquiry?

SHRI
Bengal):
Has the

It is not

SHRI BHUPESH GUPTA: Will the
Secretary-General at least enquire
if _ (Interruptions)

MR. DEPUTY CHAIRMAN: Please sit
down, Shri Shrikant Verma.

MOTION OF THANKS ONTHE
PRESIDENT'S ADDRESS
SHRI SHRIKANT VERMA (Madhya
Pradesh): Sir, I beg to move that an Address
be presented to the
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President in the following terms: —

"That the of the Rajya Sabha
assembled in this Session are deeply
grateful! to  the President for the Address
which he has been pleased to deliver to
bothl  Houses of Parliament assembled I
together onthe 16th February,I  1981."

Members
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WT 087 AEIEEl w7 4187 397 a9y 2
fomd fr 9oat Tgaw T o &
wez gy, afeT s A g gadt
g sy & 1 frew o ad § adl gar
21 3w &1 15 fewar o f7 @0 0@
gIATH, 9EUA AT G ATRIAA A
gu &1 T & e el g 1 e
FEY &, 7 fFelr A%z &7 i & Wi
T FAfET g1 at 6T waa Tl Ht
ST AT T2 ARAT Tiey AT grar foraan
foe wrea 21 ever & e o o wwEET
aw ¥ faw® 12 wEA1 H 8 @, 3 NS
q wafga ar, 7 sAfgT &1 qEar 47 0
I7% N6 UFEATH 92 T 4 fF 92-
wiz 721, 51 fir arfeqt £ = § a7 fay
TA—87 F9A1 OE & T 9 Ry
feedr &1 9% &--=7 T A Awh
TEHTA FT ATHLC @ 77 | F qumar
ffFmmalfaai Y ot w @l d aga
731 & % fag fear e afa 3 97 12
WEWAT § 0F gL & AAETH Wi BT A
F3; HMifn dd:gea 7 I Afaw,
TA% TA] 77 HIT AG AT AT D
HE (% AR FH T FT ATAT IFT, F9 T
FH WAL A FIEE FT TFT 9
afwa 372ty dd &1 wrear wfegare fHar
A1T =frwdy Ay F T AieT Fr g faa
fr &w *t @gaia & afCr W g
ﬂ‘ﬁlﬁﬁﬁfﬂ'ﬁﬂmf“'ﬁhm Eil
gar £ & saH wrf I Al g€ 2
F106 2% 19 91§93 war f faame
2, aat w1 fargw % | 78 WEW am,
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fedl & 37X 33 FT W BIE § OR
HE wAEl & FIT I35 AT A9 AT
day adt & 5 72 gl a7 & Wi g,
efagmw #, gorrdi adf & wiew ¥ @y
ZIAT @7 §, W qE AMfaAl § JAW
Fuit ¥, gut 7, avwaEl § amr afedt
¥ mwa @El #1 AT 9T wEEl 6]
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T RN FATIOT Fr w@EAT F,
T FAOEAT F AT F 7w FA
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ATEUT § | AfFT THFT w@EAr A
AT QI AT F A AT, § T8
Fgar f s &Y g€ &, § A FEA gk
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faor 21 @weY &, 3% BR-AE A
#ifaT g1 a%a & afeT I U FT
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[Shri Shrikant Verma)
az a0 2 fafews fafer s95 @
FATA AT\ IHA T4 9T, qwWTaT-
a3 A & afgsirar o &, fag st "
faw fawen frang qedt 2, fagd =l
17 F39 aFe A fFard v 3 i
g7 5% A% ug 3 fiww 250 a9l ¥
ERIERIEICHE T

afer oY fowx 79 I 7 v
721w g2y o fR fre ot oaal &
d oAE0 9T ogEm 0 wifEeer, 3w
TETCENFT I AF 7 grfaeer,
7 4@ ¥ az fggemm #% aw
@ ! 3 qE ¥ ArAeEE A F A
FH qEl TR AT qE DGR IO
7g 9 & 91 § 0T A9 FHAT T HIT
A ofean F a9 99 g AT 0%
TET WETE A7 7@ 97 % g0 F1gT A
AET AT I | FH WTH I9 3Wr
A TE & A feamE w7 a1z 1w
EEN N ATA I AW A F F T
o T8 97 @3 # 9 fagarAt w7
ATEATHT T gAY FI9 A AWT 3
AWAT TAT A3 q@ T AT 4 AW 9=
IF AT FET, WA A% g9 & Wi 3N
W A w4 oA T e @
AT mat ¥ FRATAT 7, T@ F Ao A,
JET F WA I A, 457 FT FEE STAAT A
Tl WEEAT F ATAAZ  ATH-THI
T2 fear

4 @A g e Aer w1 ogene
sty feal & ARAST wifan
f& #7  wgamAar 9rEn fF e
i AT sTen-dty far & freer
AT #, & A4l a2 5 owd e 1m
T5AAT A I @ &, & ag A
21wz fw 5 foew oF 3T &Y
qgT AT wFRW IvAfEAT TE F
WAl A1 FTIE F AT ATTE AN A
g ¥ afsq fee o IWF @ F 99
491 & yEEAS @A 0% 39 7 FA9
wrfex @7 720 23, ater Ttz w1 @ d
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dar & wgr R wwra F Wy &
qTH T A wrew-fAaT d, 9 FAa
uren-frid &, afew oz faata 73 &t
Wt graT 7 & W oiver @ At v
AT grAT W E oommr

q ‘mrzgens arge’ ¥ T
19 ¥a{ ¥ WF § 97 73 B aqwn F
YT THFI 99 FT 94T A 42 &
R w wrAw Z1 fE oarw gw gfear @
waq @12 430 ¢ foaar f 20 3
s @y &1 Ew fyaar @ frmman an
w3 W T Em A afes gmd
| w5 oHr ofer 3, g frew dw
Fqt & ww dar fasmr fom & f& o
AETC F @gT ¥ M gw 9%
fmg @ g & M@ d9I7 A qwET,
AR T\ R 2 i a1 wrEeena
o F fomr 3, 923 § oqram i—

"From being an importer of foodgrains in
the IS'SOs, India has moved impressively
towards establishing' stocks of grain
reserves and could next year become a
grain exporter. Like China, she has a broad
industrial base and self-sufficient industry,
which, however, inefficient, gives her much
independence of world trade. "

qg fRdTamr e Ag Far d
ag fwdr i qoe 7 #81 fa7 & %
T g QI FAT % F G qeHT
& foman faar, afer 7z 27 & o9w
“orfrr AfFw 7 femr &0 FEY AT
A Az & fa g oAt ger A fE
W OWTA AT WIT §A9r 3| 417 A
w7 | afgq g wwen, se F A9
qTTH F2T (F 0% safF §oaw 97 A a1
FTE T2 7T FFA 3 AT 7 9 b
F a9 97 w% g fre gFAr 0
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I F A3 A A frew A gt v
B & WY 3 0l F1 77 F7AT 75 grat
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T WFET TAT AZT ZIAT, 5T A B
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ardt F S wiwe fm owma A 3er
wv favrdT wmizgi &1 @ 99 o%
fasrz svm =fgr w7 e wwma
&1 HAAT ATET |

faare a1 fmm 2 7 20

EL R %

|

:

fﬂt»j

473 ey
ﬁﬂ%§§3§ 
%%iﬁﬂf

3
3
4

[ 19 FEB. 1981 ] on President's Address 474
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R ¥ 0F e A wiEra fea w9
Fg wAaT @ A4l ¥, g@ weW W
AF FE T E AT @
gRT o a2 | fw wEesar
T T qFEE A7 W wedn
ardt wlr @ & 9 wEvedr gATT
gt S, ;MY qaw [ OHRET
ZR Sxwt ¥ a7 gHY i ¥ b omaw
g wqeet W I@ oA I
net ¥ @ fred 25 ai @ ¥
® g 9 /AcT g AW | wqEw
AT F GG gL SA A I
g w55 far owm wEwA
¥ 9gg W ¥ 90w w N1 ;WA
& ggq W wdar S
1 gg qra @ 5 38 W T
& & fioq up af ¥ qa@ fF
Iy yefy wEIg A ow9d e
H owg, @ FaW Il F GIETE,
TT AR ZAIAT F A@EGR, 7 AW
ARl & FEqE Aiaw  feafr #
WETT WA 21 1977 ¥ 1979 #
4 F--TadE FE-fagEar g
F, e fegar oF =g afsraa
T T8 EM) ATGA F A& 4 FAT
f& o 9w agAdi € g AfwA
fee Fad 1 feaft § gam g,
faweft & feafs & gare gom, St
# feafa® gt gwr1 1977-78
F&qa adi wgr g v g Ao
qaf F WA g LFR K ow AW
g our fefoe w7 & fed
e aw W oaw W F Ay
& A9 A war ) wifgT Ay,
wiad & awr 1 39 e
(Faer) .. -

MR. DEPUTY CHAIRMAN: Order
pleasa,
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it sfpea 3af 0 FEr § Fg
T @ & wlg w9 qwa w0qw g,
U w97 {17 a8t g% afefaar
W g o afr & avy fear s
g wffy fve ft S® qF g
# ot @ of ¥r¢ W U g
feafr § six & @asar § f5 v
i frommt F e § AR A g
I I AT/ afeadT ST
gl gzd ¥ § gAar @ § AN
TFGT AT W N WmgAd I Y
g f5 mawol & IoAr Y AT
T AT F wAwrg g oaar
IAEe & {77, 97 A% (A
sifgdg &1 gFF H qfcm A &
TAF WAT A FHT G q A M
fRaft oFd a4 AT a9 1 T q9
Baft ag F A & ag Adw
¥ zq7 ¥ fq3 3 afFr @ W
T gT a1 WAT & Wi, |Eda
Tt AW =@ oAAT g oA 7 fFag
aim fregwiz gw 7o w ®ew o
fim Wit & Juaa faenfer
aifedm v fadw frar a3z @x
AT AP AR |\ T H & TF A
Wi fregmre a8t fear @ar, oF 7 R
gIUr TG A4, o A qWE
a5 Fear wan, ww & w7 34 Oz
F AZT 8¢ MG A AR WA F
frt wd=g o

SHEI BHUPESH GUPTA (West
Bengal): One of our comrades, a
Member of our Party 2 trade union
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eworker in Ghaziabad, has been arrested.

SHRI SHRIKANT VERMA: You are here.
You have not been arrested.

SHRI BHUPESH GUPTA: 1 have not
been. But others are being arrested.

SHRI KRISHNA CHANDRA PANT (Uttar

Pradesh): I think. Mr. Bhu-pesh Gupta is only
expressing his gratitude.

SHRI BHUPESH GUPTA: That is all

right. You mean to say we are so selfish? You
should have a little charitable idea about us

also

ot sftena @At . FEEET, §
az 4@ #gar f5 fadr o aafaw
F1 39 FAq F Jgd frwvare @
fear war grm afsa ww =g
Fzar fas ag & f& ot as @
7 gqm faas & &g fwar o 8
T Zq 47 wr %< g¥7 2 fF
o Ay faav % @mg  gawr T=-
e fwar s @ o ar 29 2%
I ¢ aq7 WIAT I B g 7
= qma 3 fF g s a@w gei
A1 T ogvz ¥ A A A=A fw
fora avg @ g famAare € P awg
T gw faasaa & s A &
A% Afym i Twrarg 1 fagar
faasara wfama & zaar &
w0 7 ww wfew arFf & g1 awAr
g oo oA faEsam § guaae
%, WA 0 oW Fr AgAafT
97 F1§ IAAT AL B0 qFAr, qfFa
g9 9T BT WIEAT I UAl 337 %A
§ wafau fF gw =faw qEdf & &
HAATEF T W F, AE  WIA IHA HT
IF @A KT A A AEOE
AN WEIEA, Far  HA wEr qF
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¥ f oz oaw ¥ ox  faowr &
daeaTt w1 A dar gEr g oWe 3q
a foew an d ag #ar & oafas
feafs & #rf gy & ga1 20
afew st ot wtFe fas aozafa ag-
W 7 wgq wamw ¥ far F owa
g &er & g8 afas & & far
fo sfas feafm & =g amw
ady, @fes garw gEr F )

Fgar f &1 gare @@ gar
A ¥ @ed AT HFANC F

I 9T g I AE ¥

Fui ¥ 11 AT FLIT O®GU T
g9 F7AT ZT Wi A fgata ®
9 FTFoAA ggar, v famre w
gaA |TAT AT Awma o g
TH 97 FHTA AT AT Z | FH 9%
fadfY &1 #1379 2 Fw AT qW
warfaa #4372 7 fas wrew @
waifqa @1 &, fa® @A F a9
qUAT THT AE 2 Wt A W &
am dHm @ F fAer ow FO
T AT Z9 F & G304 AT BEA
aZa BowgmE @ oad 77 fet
AT Er FAT w9Ar T e 7
T feagr gare e ® OAEr )
¥ A w9 § w9 worAEr afE
g aammg fFaw 7 #9 10-15
aui 7 wreg oA feafy § a9 smoar
5w fF 9219 F WA § EH Hed-
frdT 21 @37 #ww gw a@l 77
f& wwez & dAT * 10-15 797 *
AT AT AR BT

IyaAmtT 9EEg, & a9 & wua
gfareft faat & ag =i Fon
aigm f& g awemd w1 eRe
T3 s gz @R f5 91 o g
T oAmA F5ATEAT § IART A A
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[ ot s awt]
fawmr v awar & 1 el oaafe
FT FAl W FAT W[ 9ETAT 2 OAR
wT AT A T A R, BW WO
WIE 9T |T A H UEA GEArAAT
grr fr g fom wg 0T omw
I WHM T BN AT TEA THE
NtE A% gU, WETA AW @ 20

-

AR | A7 IA AEAE A #
FuafaEr F 1 AfET

wArd FuT 2 7 FAT OWITET WATS
FZAH WY, ANE AGF, F4, T,
OFAT AT gAs  sAvawifed
A@ & WWA AT WAAE AT A
Y AT T F ) B9 U waE o
FU FAC IIAT ZOO0 HIT A7 HEA
FwAT g1 fF @z uw wae Za o2
g qE g AT A9 T I
WEgW AW & FWMA g0 wa €4 ag
25-30-35 =rd femar &1 Far
ag fom fam @zt o ! 3= oW
1 oM ! ITEOFm AE AT
a1 | 72 w1 (9% 3 favw f® oA
qm &Y uwAT & =g wfAfAfa F

SHRI U. R. KRISHNAN: (Tamil Nadu):
You engaged 30, 000 trucks to bring them
here.

SHRI SHRIKANT VERMA: Why don't
you have trucks in your State and bring them?

FEraTR wEEE, § fa g
an famm I wT A F oaw W@ g
grA1 e faw #ww owr §¢ fau
FE FTW AE] 2, T OFTT FI
wreAr gy ¢ #oug w7 v £ fw
W zw & wsfee A E, fafas
T & AW F, T A HE9A Ao
fawam &1 o &Y @ 2 1 =g
T AW AT WEW FETr K1 qA @
& | A% TA WEW FOwAT ! ABAT

i
l
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& waw g ?
0 | AT wyT,

afsq =
T fEar,
- P

e

A
3 @ed § ofo w9 FT wee
BATET 2 | WAT ZW AN AMA 2

W W BRI AvE § g 8,
waz gae fan  afFgaz & 59
F& 2 | & fad wmR A A

fraza sear § o fee gz war
g fF agwfy #, fasr fred a4
WHT Srad7 sfrae it 4 49y
nR IEm ogzaiy oA fasErvegn
97, A 97 g aw fez g a3
M wud O FHE & WA B3
AYFT AGT-AZT AT |

SHRI MURLIDHAR CHANDRAKANT
BHANDARE (Mabharashtra): Mr. Deputy
Chairman, Sir, I deem it a great privilege to
second this Motion of Thanks proposed by the
hon. Member. It is customary on an occasion
like this to thank the President and my thanks
are really profuse this year because in his
Address he has recounted very modestly the
achievements of our Government in | the last
one year.

In order to assess the correct posi- * tion of
the failure or the success of the Government in
the last one year, it is necessary for us to look at
the background, look at the context, look at the
conditions and the situation and the time at
which we took over the power and I assure this
House that this will be the last time when we
will compare ourselves with the last
Government. Henceforth we will compare
ourselves with ourselves, with our performance.
We will» give the nation a full account of what”
we will do next year in comparison to what we
have done in the last
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year. (Interruptions) In any event,, you should
not expect any elections next year because we
have yet four more years to go. J can tell you that
' we are not going to fail the nation as y 1U did
and we are not goiny to collapse in the next year
or in the nlext three years. We are going to run
the full-five year term and we are going to last
much longer than that, maybe, much to your
distress.

Now the point is. I am not one of those who
in order to prove that [am good will say that
somebody else is bad. But this  comparison
becomes unavoidable. It is inevitable. And let
us go and find out the position in which we came
to power, because "“he facts are
there, the figures are there. There  should not
be any controversy about them, May be, the
analysis may differ. But the facts and figures are
there. In the context of that, let us apply the three
principles by which a Government must govern.
Firstly, the Government must have a  policy
of its own. Secondly, the Government must have
a plan of its own. And, thirdly, the (jovernment
must have an administration of its own. You will
find that the former Government  whom we
succeeded utterly failed and led the country
into a deep malaise. Look at the policy which it
had. (Interruptions) You will not interrupt
me. I am coming to that. I will deal with every
point that the Opposition wants to raise. This sort
of interruption is not going to affect the
figures. This sort of interruptions is not going
to change the performance which  we have
made.

[The Vice-chairman (Dr. Rafiq Zakaria)
in the Chair!.,

The point which I am making is, look at the
policy which the previous Government pursued.
They pursued a policy of persecution. They pursued
"~ a policy of reprisal. They pursued a policy
whereby they thought that our leader w”uld be put
in jail, that 1728 RS—16

her relations would be harassed, her followers
would be demoralised. But they had to pay
very dearly for this policy. As against this, we
are guided by a policy which has been there as
the policy of the Congress Party ever since the
1929 Lahore Resolution. It has been very
aptly put in the words of the Father of the
Nation—Mahatma Gandhi—and I quote the
revered Father of the Nation:

"Economic equality is the master key to
non-violent independence. A non-violent
system of government is an impossibility so
long as the wide gulf between the rich and
the hungry millions persists. The contrast
between the palaces of Nev/ Dalhi and the
miserable hovels of the poor labouring class
cannot last one day in a free India in which
the poor will enjoy the same power as the
rich in the land. A violent and bloody
revolution is a certainty one day, unless there
is voluntary abdication of riches and * the
power that riches give and sharing them for
common good. "

It is for this diminution of inequa
lity, both social and economic. That
is the goal of our party, that is the
policy of our Government. I know
that there would be doubtful nods
from some quarters here, but there
is no manner of doubt that if the
poor in this country have confidence,
if the downtrodden in our nation
have any: f£aith if they have any
hope they have that comfiance
faith and hope only in our party,
only in our Government and only in
our leader  Mrs, Indira Gandhi 1
need not recall to the House the
Lahore Resolution] of 11929 in the
famous words of the late Pandit Ja-
waharlal Nehru, I need not recount
the Karachi Resolution of 1931 to
which many of you then  subscribed
and which was ultimately filtered -------------- ]

SHRI LADLI MOHAN NIGAM (Madhya
Pradesh): Are you prepared to accept in toto?
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SHRI MURLIDHAR CHANDRAKANT
BHANDARE: We have subscribed in toto. I
will come to that and you will have an
opportunity to talk On that. The point which I
am again emphasising is that all this ideology
of Congress was filtered into the Constitution,
finding its place in the Preamble of the
Constitution, article 38 of the Constitution and
variou. 5 other provisions of the Constitution.
And it is this constitutional philosophy which
induced us to bring in an amendment of the
Constitution saying that it is a "secular"
Constitution, providing, ' that it is a "socialist"
Constitution. So, let there be no mistake as to
what we feel about the Constitution. Let there
be no mistake as to what our goals are. Those
goals were reflected by the 20-point
programme which we accepted and which the
opposition abused, which the opposition
abondoned and which, the opposition sort of
abjured. 1 am happy that the Government is
once again reviving that programme. It has
taken steps—in great strides— towards the
achievement of that programme.

Now, coming back to the comparative
position, look at the drift which we found
ourselves in. Look at the worst ever drought of
the century we had to face and how it was
faced. It was faced by a 12-point programme
providing for foodgrains, providing for
drinking water and pursuing the food for work
programmes vigorously. The Prime Minister
herself visited a number of States to see that it
was effectively enforced and implemented.
The result was that there Was not even a single
starvation death in spite of the worst drought.
Then we started working. We gave the infra-
structure. We reserved 60 per cent of the
power for agricultural opera-tjions. I am happy
that the hon. Minister for Food and Agriculture
is here. We gave them necessary inputs like
improved seeds and fertilisers. We augmented
irrigation so
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that from 23 million tonnes we brought it to
79: 5 million tonnes and at the end, today, we
have a record crap of 130 million tonnes and
we will not waste anything. Today we have
enough for ourselves. We have enough to
build up the buffer stocks which were wasted
by the previous Government, and a time will
come when We will be exporting foodgrains
to places like China. Sir, if I may take a little
pride in what we have done, the nation will
realise the distinction between drift and
direction.

Now I come to the Plan. What Plan did the
previous Government have? The previous
Government had a Rolling Plan, rolled and
rolled and rolled, gathering no moss, no stren-
gth, providing nothing for anybody in the
country. (Interruptions)  And what a mighty
fall they had in that roll, if I may say that. So,
in a year's time, in record time, we have come
out with one of the most ambitious and one of
the most pragmatic Plans that this nation has
known, the sixth Five-Year Plan providing for
an outlay of Rs. 97,500  crores. Now I
do not want to take you through the
details because they are all  recoimted in the
Residential Address, but 1 may briefly
enumerate the significant achievements
during the last year—and this, you will have to
appreciate, whether you like it or not, in the
word situation which obtained ~ when we took
over. The whole world was caught in a great
spiral of inflation. Particularly look at bur
neighbouring  country Sri Lanka. It had a 40
per cent inflation. In a developing country
inflation below 20 per cent was not known. You
will be happy to  note that the rate of inflation
was brought down from 22. 3 per cent to 12. 7
per cent dviring the last 12 months ending
December, 1980. I do not want to give the fi.
gures, but you can take it from me that even in
a country like Japan there was an inflation of
4. 5 per cent. Now the industrial growth rate
which was dis-
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mal, which was minus 3 per cent, picked up
and today the total growth, considering that
we had to cover.. ¢

SHRI SUNDER SINGH BHANDARI
(Uttar Pradesh): Where did you get these
figures from?

SHRI MURLIDHAR CHANDRA-KAISTT
BHiVNDARE: I may correct emyself. It is
minus 4 per cent. In igTa-SO, it was minus 4
per cent and in 1980-81, it has been 10 per
cent—a net growth rate of 14 per cent, the
hon. Members woulH~~do weTf to
remember. That is why the share market hag
seen a buoyancy which it had not se”n in three
decades. The estimat<3d food production, as I
said, is 130 million tonnes. The economic
position registered positive recovery pushing
to 4 per cent growth against abysmal de<; line
of 3 per cent in GNP in 1979-80.

Now I will come to one important feature of

the economy. 1 am happy that the Deputy
Finance Minister is here. The combined
collection from income-tax and the
corporation  tax was as much as Rs. 659

crores  in December 1980. This  only
shows "that the expectation of better recovery
On the present tax Tatehas been
fulfilled. The remittances from Indians
abroad and other r investments remain
steady. The power generation has risen by 6
per cent. Coal production is up by 8 per *ent.

In_ foreign policy, the prestige of the
ecountry is high as seen from the recent Non-
aligned Conference held at a time of grava.
tension and conflicts. The Sixth Five-Year
Plan has been completed. The launching of the
satellite SLV-3 (Rohini) iff-July last year ig
again an achievement of great significance
(Interruptions) He does not know what the
space club is and probably does not know how
many ?hembers there are of the club. It is very
easy to laugh, but it is very difficult to put up a
s"ylab.
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The Assam problem has been dealt !  with
great firmness, with great forbearance, with great
patience. I should say that a time has come when
a solution of the Assam problem will j also
be round the  corner because I kindly
remember that the Barauni I Refinery which
gives 3 million tonnes of crude oil per year
could not be I operated for more than 15
months, I causing Us a huge loss, particularly
in foreign exchange, because we had I  to make
good this loss by way of I  import. But that
also hag now started working. Considering the
pledges we have made  *o the  electorate,
considering that those pledges were made for a
period of five years for which we will last and
certainly last and last much more than that
because the next election also we will win—I

think that we can with all modesty / and in
all humility say that I ~ We have
done well. But ati the same time I
must say thatl this is only the beginning. The

problems are far too complex and they spring up
from things which arel beyond our control.
For th© first I time I appeal to the Members
of thisi House to realise that a great portion j of
the inflation is beyond the control ' of national
factors and that it is dictated by international
factors.

The oil exploration must go on. The worthy
mover of the resolution felt that We would be
self-sufficient in oil in fifteen years. But he is
wrong. I work on the Consultative Committee of
the  Ministry of  Petroleum and Chemicals.
He is not here. But [ can j tell this to the House.
It is more for I the House than for him—
tho'. ¢ who i are working with me on the
Consultative Committee will bea. r me out and
many of them are from the other side of the
House—"that within a period of I  five years
with a bit of luck we will reach a stage where we.
will be self-I sufficient in our oil requirements.

I That really sums up the progress !
which We have made. And that fakes me to a
very sensitive part to which. I am quite s”re, the
hon. Members of
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the House will give me utiuost patience and
forbearance. I am going to refer to the role of
the Opposilion. I am saying it not because I
st?nd on behalf of the ruling party, but 1 Uiink
I stand here primarily as a citizen of the
country,. and I share with the Opposition that
we have a common goal to take our country
forward on to the path of glory, on to the path
of prosperity and on to the path of equality.
But the point I am making is this.

Before I start, let me give a small story.
IInfortunately, the illustrious person vi tio was
a Member of our House, ii no more. Chief
Justice Chagla oace constituted a ful! beach
consisting of three members to decide a very
intricate and difficult ciutstion of law. All
eminent counsels appeared before him. The
question was really very com )lex and
complicated. Chief Justice Chagla just did not
know what way to decide it. So, he turned to
the Judge on his right who said, "It is veiy
complicated. But let us see; as the arguments
proceed, we may get an answer. " He turned to
the Judge on the left. The judge on the left
said. "Chief Justice, I have no problem at all-
Why should the whole proiblem appear to you
to be complex?" Chief Justice Chagla was
heartened that the second Judge was ready
with an answer. When the Chief Justice turned
to the Judge on his left and asked, "Brother
what do you think the solution is? What have
you decided?" He replied, "Ch'ef Justice, I
have decided to agree with you "

SHRI BHUPESH GUPTA: He Was lucky
he did not have Mr. Antulay on his front.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: In the same way, whenever you
ask the Opposition they will tell you that they
have decided to disagree with Mrs. Indira
Gandhi. If Mrs. Gandhi says yes, they say no.
If she says no, they say yes. Please give up
this negative attitude, I will
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tell you why the Opposition is failing. It is
because the basic tenet of any Opposition—if
I may quote from illustrious Champion—is
that there may be several parties in the
Opposition...

SHRI BHUPESH GUPTA: The anology
that you have given is not well suited.

THE VICE-CHAIRMAN  (DR.'
RAFIQ ZAKARIA): Dada, do not interrupt.

SHRI BHUPESH GUPTA; I must say that
Shrimati Indira Gandhi is the Chief Justice,
you are on one side and Mr. Verma on the
other side.

SHRI MURLIDHAR CHANDRA- " KANT
BHANDARE: I do not think sO. I would put it
this way. She is the Chief Justice. We are on
her right. We find that the task is really com-
plicated, the task is really complex,, the task is
really difficult. You on her left irfde just do not
agree.

THg VICE-CHAIRMAN (DR..
RAFIQ ZAKARIA); Mr. Bhandare, please do
not get disturbed by these interruptions. You
proceed  with, your speech.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Anyway. I am happy
that Bhupesh D'a also agrees with me on
what 1 say the attitude of ' the Opposition
should be.

THE VICE-CHAIRMAN (DR. -
RAFIQ ZAKARIA): He has a delightful habit
of disturbing everybody.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Sometimes disturbance is
welcome. In his case it is always welcome.

SHRI BHUPESH GUPTA: No', no. I am
not disturbing.

SHRI MURLIDHAR CHANDRA
KANT BHANDARE: Sir, if I may
proceed to quote, he said:

"There may be seeral parties in
Opposition, But the Opposition
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means the second main part. ?-, tem
porarily in a minority, with leaders
sexperienced in office, wEo" are ready,

when the time arises, to form an

alternative Government. This
affords a guarantee thafits criticism will be
directed by a consistent ¢ policy and

conducted wi” respon- ' sibiJity—not in a
spirt  calculated to ruin the game for the
sake of the prize. "

"Now, this is what is lacking here. We 1 do not
have an Opposition, the second ' anain party
which can take over. The result is that never the
main task of the Opposition is discharged,
either in this House or outside, the task of

'. offering an alternative, the task of being ready
there. With the result, what happens? In the
words of Sir Ramsay MacDonald, "the Oppo-
sition has no right to obstruct in the sense of
making Parliament barren or unproductive. "
This is what is happening. But I do hope—as
has been said by the mover— that it is still not
late. We must all believe that everyone of us is
here in this House or elsevvhere with the same
goal in mind, with the same purpose in mind,
with the same objective in mind, and that is, to
take our nation forward. We share the same
confidence, we share the same belief

in democracy. And I may tell you that when
we lost the elections  in

1977, 1 was a very happy in a way, because 1
felt that for"" the first time, there would be a
two-party rule in the country, which would
usher in. real democracy. I really wished the
Janata Party well, full five years of run...

SHRI BHUPESH GUPTA: You were happy
then?

SHRI MURLIDHAR CHANDRA-" KANT
BHANDARE: At that time, even in my sorrow. T
saw a silver lining in the dark clouds. I thought
there would be a two party rule emerging for the
benefit of the coun-

try, for the progress of the country. But the
internal contradictions had to topple that
Government, without much effort from
anybody else. Therefore, I would request  j
would appeal, I would beseech. It is a gigantic
task. The problems spring up every day, every
minute. And I think that unless we go hand in
hand, with our shoulders put together, it is not
possible really to take the nation with the
same speed, with the same zest, in the right
direction, as early as we ought to. Therefore, |
am particularly grateful to the President when
he called upon all sections of the Home to
extend their Cooperation To quote from the
address—"May 1 urge all sections of the
House to approach the urgent and onerous
task facing the nation in a spirit of co-
operation, while keeping in mind the need to
serve the interests of our people. " As I said,
the challenge is not only national, but the
challenge is global. I am quite sure that our
country, with the rich heritage, wilh its great
history and past, will really go ahead on the
path on which we want it to go and that the
millions of those who are below the poverty-
line will soon see this outbreak of the
economic and social revolution.

Sir, it will not be fair on my part to
conclude unless I say a word to the members
of the press.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Don't look at them. Look at me.

SHRI BHUPESH GUPTA: May I suggest
one thing? I have no objection. Let the
members of the press be allowed to come
down and sit here so that he can address
them. I have no objection.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Sir, the only reason why I
looked at the press box was that 1 was not
quite, sure whether they were there and I did
not want to sav anything if they were not there
because I am not used to talk-
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ing to stone-walls or deaf ears or whatever
you may say. Mr. Bhupeshda has a priviJeged
position where while looking at the Chair, he
can also look up at the press.

Sir, this is my last point. And it is this. I
will speak for the experience of this House.
What I find is that very serious things which
engage the attention of this House, very
important matters on which the Members pay
a lot of attention, take a lot of effort, take
much pains, are never noticed by them. What
is noticed unfortunately is only sensational
things, and this has a very adverse effect on
the image of this great institution. I would
request the press to be more responsive to the
proceedings of this House as well as to their
role elsewhere. I find, for example, if there is a
scarcity of drugs, they will put it in the front
page but nobody will try to find out whether
there is a cell where you can report and get the
drug urgently. I think along side the scarcity
report shoii™'d be reported on the front page
also that there is a cell where a patient in
distress can go and get the life-saving drug
without delay. As a measure of SOS that
should be displayed in a more prominent way.
I would request them not to copy their western
fraternity because we are a developing nation
and we owe it to the nation also to educate
them, to put all the things in the right pers-
pective, exclude sensationalism, exclude a
negative attitude, build up a healthy, t30sitive.
attitude, towards the progress of the nation.

With these words, Mr. Vice-Chair-man, i
would once again request the House
wholeheartedly to adopt this Motion of
Thanks to the President for his Address on the
16th February, 1881.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Now, there are 432 amendments
to the Motion which may be moved at this
stage...
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SHRI J. K. JAIN (Madhya Pradesh): Thank
God, there are not 420.

SHRI ARVIND GANESH KULKARNI
(Mabharashtra): Four-twenty is there on the
other side.

Wy Ao oo WA @ AW HFAAC
g f& wmm AT § g w1 faar
g1 A A | F @1 FEAT
g1 &g WA wig fza g ..

(wmsgm)

SHRIz BHUPESH GUPTA: I&v. Vice-
Chairman, with your permission
I will make one correction to one printing
mistake. (I?ite"'rwpii07is) We have heard the
two judges of the bench now constituted. Mr.
Bhandare and Mr. Verma. We have a bench
of three persons constituted now. Of
them two have  spoken. And  the Chief
Justice, that is, Shrimati Indira Gandhi, is yet to
speak. Even so, I shall move my amendments.

In amendment No. 79 there is a printing
error. I have to correct that small error.
Instead of the word "forcefully" kindly read
'specifically'. It is not 'forcefully'. Maybe, I
committed the error or whatever it is...

THE VICE-CHAIRMAN (DR. _
ZAKARIA): Which amend- * ment?

RAFIQ

SHRI BHUPESH GUPTA: Amend- * ment
No, 79: Instead of the word "forcefully" please
read "specfical-ly". That is with reference to the
mention of Die™o Garcia. I have got 154
amendments in my name. Sir, [ move:

1. "That at t-ie end of Motion, the
following be added, namely: —

'but regret that the Address does not show
due awareness of the J* deep economic
crisis faught with grave  social
consequences through which the country is
passing. "
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2. "That at the end of te
the following be added, namely: —

'but regret that the Address overlooks
the fact that there is stagnation and even

decline in many branches of the
economy. "
3. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address doei not
show due concern at the growing economic
disparities or even at the fact that more and
more people are sinking below the poverty
line. "

4. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address does not take
note of the fact that although the national
income is increasing in current prices both na-
tional income and the per capita. income in
real terms or in constant prices are showing a
decline. "

5. "That at the

end of the Motion,

the following added, namely: —

'but regret that the Address does not
mention that the conditions of the Harijans
and other oppressed and backward sections
of the community are deteriorating despite
the tall official declarations and promises. '

"

6. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
show any awareness of the new stirrings
among the tribal people not only for their
economic and cultural development Taut
also for their political rights and oppor-
tunities. ' "

7. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address does not
seem to be concerned about the increasing
sufferings of the
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I  masses as aresult of rising and high

prices of all essential commo-I dities of
common consumption. "
8. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
give any warning against official attempts
to advertise the so-called 'deceleration of
inflation' on the basis of some temporary
and seasonal decline in the wholesale price
index even though retail prices continue to
rise without reflecting any such temporary
decline. '"

9. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
serious view of the failure of the
government to revamp and extend public
distribution system which is essential for
checking price rise and ensuring supply of
the daily necessities to the people. ' "

10. "That at the end of the Motion,
the following be added, namely: —i

'‘but regret that the Address does not
seem to be concerned about the
intensification of operation of the 'free
market economy' encouraged by the
retrograde trends in government policies. '

"

11. "That at the end of the
the following be added, namely: -—

Motion,

'but regret that the Address does not
mention the correctly assessment of the
demands of the peasants and the problems
they are facing On the one hand and on the
other ignores the atempts of those in power
at the Centre to create the impression as if
the peasants are in support of the policies of
denials and plunder of which they are vic-
tims as a result of the operations of
multinationals and monopolists in the
country-side, backed by the Govemm. ent,

"m

12. "That at the end of the Motion,
the following be added, namely: —
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'but regret that the Address does not take
note of the fact that funds allocated for
agriculture, irrigation and rural
developments mainly go to the benefit of
the rich while the poor sections are, in fact,
denied these benefits. ' "

13. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not still
see the necessity of a radical change in the
credit policy of the pubhe sector banks with
a view to helping those in the rural areas
who need the financial assistance most. "'

14. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any awareness of the fact that
exploitation of the rural masses is daily
intensifying as a result of the wrong
policies of the Government on the one-
hand and continuance of the semi-feudal
survivals on the other compounded by the
invasion of capitalism in riiral economy. "'

15. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
record its appreciation of Kerala and West
Bengal Governments, led by the Left and
Democratic forces, that the radical land
reforms have been carried out and still
being continued. ' "

16. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
take serious view of the fact that in most of
the States the implementation of the land
reforms including the land ceilings has
come to a dead halt. "

17. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take note of the growth ot
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agricultural workers from 50 million to
well over 60 million which is an indication
of rural poverty and growing landlessness
among the vast rural masses there. "

18. "That at the end Ql the Motion, the
following be added, namely: —

'but regret that the Address does not see
that even the existing laws relating to the
minimum agricultural wage are not being
faithfully implemented in a number of
States and places as a result of the Influ-
ence of the landlord elements on the
Government and the administration. ' "

19. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not take
note of even the extreme distress and
famine conditions through which millions
are passing in the drought and famine
affected areas of Andhra Pradesh, Rajas-
than and other places, nor does it promise
adequate provision of relief assistance by
the Centre for mitigating their suffering and
for the rehabilitation of the economy. "'

20. "That at the end of the Motion,
the following be added namely: —

'but regret that the Address does not
express any shock even after 33 years of
Independence that more than one third of
the Indian villages are not provided even
with drinking water. "'

21. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that as a result of the
Government's failure to buy jute, cotton,
tobacco etc., through its own agencies,
these mills and certain middle men are
reaping benefits by depriving the peasantry
of the due prices, while the unUfted stock
accumulates. "'
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22. "That at the end of the Motion,
the following be added, namely: —

'but regrerthat the Address does not still
see the need of taking over the wholesale
trade in foodgrains and certain other
essential commodities. "

23. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
express its shock that even now nearly 3
million bonded labourers exist in the rural
India to the shame of us all. "

24. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the growing rural indebtedness
which is causing so much suffering to the
agricultural labourers and the poorer
sections of the peasantry, neither does it
indicate any measure nor relief to them. "

25. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
speak sharply against the unconscionable
concessions that are being showerOfj on
the  monopolists and even  the
multinationals in the name of 'iiicentives' in
order to appease their insatiable appetite for
super profits. "

2¢. "That at the end of the Motion,, the
following be added, namely: —

'but regret that the Address does not
show any concern that the industrial policy
has not only been revised by the New
Industrial Policy Statement of July
last"year but ig also being distorted in
order to suit the interest of the monopolists
and other tycoons including foreign
multinationals. "

27. "That at the end of the Motion, the
following be added, namely: —
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'but regret that the Address does not
warn the Government against the bankrupt
theory of seeking economic and industrial
development by appeasing the monopolists
and other vested interests. "'

28. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not take
note of the retrograde 'Industrial Licensing
Policy' intended to serve the interest of the
monopolists. ' "

29. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
propose an end to the policy which
legalises  unauthorised expansion of
capacity by the industrialists in violation of
the  Industrial  (Development  and
Regulation) Act. "

30. "“That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not take
note that the FERA measures 3re not
faithfully enforced and that they are being
allowed to be defied by the multinationals
such as the Hindustan Lever

31. "That at the end o¥ the Motion,

the following be added, namely: —

'but regret that the Address does not
warn against the reckness signing of the so-
called 'collaboration' agreement with the
West—nearly over 400 such agreements
have been signed or sanctioned during the
last one year. "

32. "That at the end of the Motion,

the following be added, namely: —

%ut regret that the Address does not
show any awareness of the fact that in the
name of transferring 'technical know-how'
the multinationals are trying to further
penetrate into the Indian economy,, to the
detriment of our national aim of
selfreliance. "
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33. "That at the end of the. Motion,
the following be added, namely: —

*but regret that the Address does not call
upon the Government to develop
comprehensive  progjt-amme  tot  AIf-
irelfcincflf by taking more affective
measures agsunst neocolonialism and its
exploitation in all forms. "

34, "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
propose any effective curb on the drain on
our national resources as a result of
remittances of profits, interests, royalty,
dividends etc. by the multi-nationals from
this country. ' "

35. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
serious note of the protectionist i>olicy of
the Western countries particularly the Euro-
pean Economic Community, nor does it
propiose any effective measures to
encounter it. "

36. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address'cloes not
warn the Government against its illusion
about EEC, nor does it promise that proper
vigilance would be exercised so that India
does not succumb to the bails of the EEC.

"

37 "That at the end of the Motion, the,
fallowing fbe added, namely: —

"But regret that while our trade deficit
are mounting the Address does not propose
any measure to meet the situation or even
to prevent the dissipation of our foreign
exchange reserves. ' "

38. " That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not take
note ofthe fact that
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India's share in the total turnover of the
world trade is declining along with that of
many other developing countries as a result
of the protectionist, discriminatory and
other neo-colonialist policies pursued by
the West, notably the USA and the EEC"

39. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not take
timely note of the situation resulting from
the Japan's ex-panisionist economic
policies which is aimed at capturing
markets in our region to the detriment of
the trade relations and economic deve-
lopment of the developing countries of the
region including India. ' "

40. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
show any concern that despite all talks
about 'socialism' the concentration of
wealth and economic power in the hands of
few continues to grow, menacing de-
mocracy and the working of its institutions
in the country and eroding all moral public
standards. ' "

41. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not see the
urgency of drastic curbs in profits by the
monopolists in-, eluding foreign monopolists
in our country but, on the contrary, prefers to
encourage their profits-hunt. ' "

42. "That at the end of the Motion the

following be added, namely: —

'but regret that the Address does not see the
need for resource mobilisation by adequately
taping the monopolists and the rich who are in
a position to pay for the deve- -* Jopment of
the country and who ' have amassed
enormous wealth in various forms. '"
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43. "That at the end of the Motion, the
following be added, namely: —

tices of the monopolists even the small and
medium industry in the private sector are

put to great difftculty. "

'but regret that the Address does not even
take note of the jubilation among the
monopolists and other big business circles

48. "That at the end of the Motion, the
following be added, namely: —

at the existing policies of the Government 'but regret that the Address
concerning big business, nor does it draw does not show any sign of alarm
any lesson from this fact to devise remedial at the deepening liaison between
measures in the interest of national the big business  circles and the
economy. ' " corridors of power, one off-shoot

of which is rampant corruption in

44, "That at the end of the Motion, the high places. ' "

following be added, namely: —

49. "That at the end of the Motion, the

'but regret that the Address does not take  following be added, namely: —

note of the planned and I systematic sabotage

of the national economy by the monopolists

and other vested interests in pursuance of
their narrow selfish interests. "

'but  regret that the  Address
overlooks the disturbing reports
and serious allegations  about
'kick-back deals' between big business
circles and those in positions of power and

45. "That at the end of the Motion, the i
authority. "

following be added, namely: —
50. "That at the end of the Motion,,

show any realisation that the 'economijc the following be added namely: —
growth with social justice' is impossible ‘but regret that the Address
unless drastic measures are taken against does mnot show any concern at the
monopoly capital and similar other vested systematic propaganda by some
interests and for bringing about radical! Congress 1) Ministers including
structural 'changes including thorough the Chief Ministers and some
going radical agrarian reforms. ™ Central  Ministers  against  the  Par-
liamentary-cum-cabinet system
with a view to preparing the ground for a
switch over to an authoritarian Presidential
form of Government, nor does it give any

'but regret that the Address does not

46. "That at, the end of the Motion, the
following be added, namely: —

'but regret that the Address unfortunately
does not even echo the President's very
correct and forthright public statement that
a handful of rich people at the top are
dictating policies, nor does it propose any
measure to end this state of affairs rightly
exposed by the President himself. "'

47. " That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not take
note of the fact that as a result of the
business malprac-

assurance that such destruction of the
Constitution and democracy will not be
allowed. "

51. "That at the end of the Motion, the

following be added, namely: —

'but regret that the Address does not
welcome the fact that ail the Opposition
parties in the country have come out
strongly against the moves to replace the
present Par-liamentary-cum-cabinet system
by the Presidential form of Government,
while the need of the hour is to further
strengthen and also to renovate existing
system by electoral reforms and other
measures:
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with a view t j bringing it closer to the
requirements of democracy and to the
aspirations of the toiling people. ' "

52. "That at the end of the Motion, Tthe
following be added, namely: —

'but regret that the Address does not take
note of the fact that it i3 highly improper
for any Minister who has taken an oath of
office under the Constitution to denigrate
the present Parliamentary system prompted
by certain dangerous and reactionary
considerations. "'

53. "That at the end of the Motion,
ithe following be added, namely: —

'but regret tl'<at the Address does not
seem to realise that the propa-gEinda in
favour of Presidential system by the
Ministers and others of the ruling party is
an indication of certain dangerous trends a.
Itogether alien to the tradition of our free-
dom movement and it« heritage. ' "

54. That at the end of the Motion,
the following he addeu, namely: —

'but regret that the Address does not
warn against the attempts to denigrate the
Parliamentary democracy to cover up the
failures of the rulers to function the system
in. a democratic way or to implement
faithfully even the Directive Principles of
the Constitution on the socio-economic
questions. "

55. "That at the end of the Motion,
'the following be added, namely: —

'but regret that the Address does not take
the lesson from the contemporary history
that the bour-geoise rulers' failure to
function democracy and to respond to the
democratic urges of the masses often lead
them to turn against Parliamentary
democracy and to go in for an authoritarian
rule under thei cover of the Presidential
form of Government. ' "

56. "That at the end of the Motion,
"the following be added, namely: —

'but regret that the Address does not take
note of the fact that in

some Third World countries the
Presidential form of Government has been
resorted to for riding rough-shod over
democracy, and to suppress the masses
struggling for better life and social justice. '

57. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address d°** not
recall the firm stand of Pandit Jawaharlal
Nehru in defence of Parliamentary
democracy in the face of attempts to
undermine it. "

58. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addresg does not feel
concerned at the anti-working class policy
of the Government marked by attacks on
the trade union rights and otherwise also by
repressive measures. ' "

59. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the widespread discontent among
the public sector employees all over' the
country on account of the Government's
refusal to implement the agreements which
had been signed earlier. "

60. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Addresg does not take
note of the fact that the workers'
cooperation is very important for the
smoo'th and efficient running of the public
sector undertakings. ' "

61. "That at the end of the Motion,
the following be added, namely; —

'but regret that the AddreSg does not take
note of even the magnificent peaceful strike
of the Bangalore-based public sector
workers numbering 1, 25, 000 demanding
that the agreement signed in 1978 be
implemented in respect of these units in
order to bring wage, DA and other
emoluments, in conformity with those
obtaining in BHEL. "
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62. "That at the end of the Motion,

the following be added” namely: —

'but regret that the Addresg does not
show concern at the largescale
depiloyment of police forces including
Border Security Forc6, CRP etc., in
Bangalore in order to create tensions and to
intimidate the workers and their families,
which is now being followed by the arrest
of the workers' leaders. ' "

63. "That at the end of the Motion,
the following be added” namely; —

'but regret that the AddreSg does not
take note of the fact that al-thougli the
leaders of striking workers cif the
Bangalore—based public sector
undertakings have expressed the earnest
desire to settle the dispute with the
Government through negotiations; he
Government has not responded to it. ' "

64. "That at the end of the Motii)n,
the following be added” namely; —.

'but regret that the Address does not take
note of the fact that instead of sending
Union Labour Minister to Bangalore for
trying to settle the dispute with the public
sector workers on strike, the Government
had sPnt the Minister for Communications
who used impermissible language against
the workers and tried to aggravate the

m

situation. ",

65. "That at the end of the Motion,
the foHowing oe added” namely; —

'but regret that thg AddreSg does not
lake note of the indefinite strike notice
which is proposed to be server by the civil
defence employees, nor does it make any
concrete proposal foi" the solution of the
problem so that it does not become
necessary to resort to strike action. ' "

6(!. "That at the end of the Motion, the
following be added, namely; —

*but regi-et that the Address does not
show concern at the LIG
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Amendment  Ordinance  promulgated,
designed to not only nullifying tha
judgement af the Supreme Court, and
repudiate the commitment made by the
Government to pay the due-bonus by the
15th April, 1980. "

67. "That at the end of the Motion,

the following be added namely; —

'but regret that the AddreSg does not
show any awarenesg of the fact that
industrial relations in the country cannot be
maintained on. an even keei unless the
Government respects the trade union rightg.
and the right of collective bargaining by the
workers. " "

68. "That at the end of the Motion,

the following be added, namely; —

'but regret that the AddreSg does not take
note of the growing tendency of the
Government to tailor its Industrial Relations
Policy according to the recommendations of
the Boothalingam Committee and. the
Bureau of Public Enterprises. "

69. "That at the end of the Motion,

the following be t. dded, namely; —

'but regret that the Addresg does not take
note ot the growing unrest among the
public sector workers including those in the
P & T, Ports & Docks, Power etc.,
establishments, and that it needs a
constructive approach to solve the problems
faced by them. ' "

70. "That at the end of the Motion,

the following be added, namely; —

'but regret that the AddreSg does not show
any awarenesg that the-repressive measures
on the part of the Government against the
public sector workers would encourage
monopolists and others to take similar
attitude towards the workers and intensify
their offensive a. gainst them instead of
seeking better industrial relations which are
needed in the interest of the-nationai
economy. "

71. "That at the end of the Motion,. I  the

following be added namely; —
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'but regret that the Addresg does not
show any awareness that the industrial
unrest provoked by the adamant and
unreasonable attitude of the management
of the public sector is fraught with danger
to the public sector itself, especially when
there are forces in the country which are
set to sabotage the public sector and
destroy it. ' "

72. "That at the end of the Motion,
(the following be added, namely: —

'but regret that the Addresg does not take
note of the fact that a large number of
members of the loco running staff have
already bean arbitrarily sacked to suppress
the peaceful trade union action on their
part. m

73. "That at the end of the Motion,
'the following be added, namely; —

'but regret that the Addresg does not take
serious note of the brutal police attacks on
the students in Haryana, Orissa, U. P.,
Punjab and other parts of the country as a
result of which there is much unrest among
the students. "'

74. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that there is chaog and
confusion in the academic world because
the Government has no clear cut
democratic education policy. ' "

75. "That at the end of the Motion,
"the following be added, namely: —

'but regret Ihat the Addresg does not
teike note of the fa«t that as a result of the
wrong education policy the teaching an®
non-teaching staff are discontented and
without a correct lead. ' "

76. "That at the end of the Motion,
'the following be added, namely: —

'but regret that despite high-sounding
talks about the protection of the honour of
the women, the Address does not propose
any effec-
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tive steps to protect women from atrocities
and rape by the criminal, anti-social
elements and even by the police. ' "

77. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Addresg does not
indicate that Government has drawn correct
lesson from the findings of the Ray
Commission  which investigated the
Baghpat incidents and the crimiss of the
police. " "

78. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Addresg does not take
due note of the growing expansion of the
Dieago Garcia US military base and the
arms-build up there including nuclear
arms.'"

79. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Addresg does not
express itj displeasure at the fact that the
declaration of the Non-aligned Foreign
Ministers' Conference does not specifically
refer to the Dieago Garclg military base
including the stationing of the Ra. pid
Development Forces there. "

80. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Addresg does not
show due awareness of the fact that certain
forces, both external and internal, are at
work to undermine and weaken India's
policy of peace, non-alignment anti-
imperialism etc., by raising diversionary
voices over Afghanistan and Kampuchea. '

"

81 "That at the end of the Motion,
the following be added, namely;

'but regret that the Addresg does not
warn against the machinations of
imperialist and their allies to harp on the
themo of the socalled "super power rivalry"
and "super power bids" for spheres of
influence in order to cover up the
aggressive moves of US-CMna axis. ' "
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82. "That at The end of the Motion,
the following be added” namely; —

'but regret that the Addresg does not
give any rousing call to the nation against
the machinations of the aggressive Us
imperialists and their Chinese and other
collaborators who threaten the security of
our country. '"

83. "That at the end of the Motion,
the following be added” namely; —

'but regret that the Address does not
draw attention to the fact that the arms
captured from the insurgents in the North
Eastern region of the country are mostly of
the American, Chinese and Pakistani make.

84. "That at the end of the Motion,
the following ae added, namely; —

'but regret that the Address does not
indicate any correct poUcy towards the
countries of the ASEAN which are being
more and more involved with the intrigues
and machinations of imperialism and
hegemonism of the US-China axis. '"

85. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Addresg does not
name the US imperialists as the main
culprits in escalating threat against the
security and independence of our country
by its military
build up not only in Diego Gaorcia
but also in the other parts of the
region. ' "

86. "That at the end d the Motion,
the following be added, namely; —

'but regret that the Address does not outline
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87. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Addresg does not take
due note of the fact that the non-aligned
conference saw the dirty campaign of
imperialists and also of reactionary forces
within the country in order not only to
propagate the imperialists line with regard
to the movement and for its disruption but
also to embarrass India's position as the
host country. "

88. "That at the end of the Motion,

the following be added, namedy; —

'but regret that the Addresg does not note
the fact that during the non-aligned
conference thousands of anti-Soviet, Anti-
Cuba and anti-Democra. tic Republic of
Afghanistan posters appeared in the capital
under the inspiration of certain external
forces, nor does it propose any inquiry into
this pro-imperialist disruptive propaganda
intensified to weakening and undermine our
country's position in the eyeg of the world.

m

89. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Addresg does not
show any awareness of the fact that in' the
recent months a large number of Afghans
who are hostile to the Democratic Republic
of Afghanistan have infiltrated in our
country to carry on subversive propaganda
against the DRA."'"

90. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Addresg does not
stress the urgency and importance of

concrete steps and initiatives the Government
of India should take in implementing the
decision of the non-aligned movement for
establishing a new international economic
order, nor does it indicate that fight against
neocolonialism will be intensified within J
our country through correct steps

strengthening the anti-imperialist content
of India's foreign policy. ' "

91. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Addresg does not
to curb and eliminate the exploita stress that the stability the nation needs
tion of the multinationals in parti today is to be achieved by improving the
cular. "" living condition*
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of the people and by inspiring their willirg
cooperation in all fields of national
activity—political, economic anj social. ' "

92. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addresg does not
ej'iJress its alarm at the phenomenal growth
of money power invading different walks
of public life. ' "

93. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not still
see the need for the review of the Centre-
State relations with a view to giving wide-
powers to the States and providing them
with greater financial assistance. '"

94. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the serious criticisms that have been
made by some Chief Ministers regarding
the formulation of the Draft Sixth Five
Year Plan an” also to the effect that the
States have been all but ignored. ' "

95. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the objections by the Kerala and
West Bengal Governments to the refusal of
permission by the Central Government to
them to mobilise greater resources by
public borrowings. ' "

96. "That at the end of the Motion,
the following he added, namely: —

'but regret that the Address does not take
note of the fact tha. t in the preparation of
the Draft Sixth Five Year Plan the non-
official Members of Parliament have been
completely ignored, contrary to the practice
followed earlier, specially during the
preparation of the 2nd and 3rd Five Year
Plan.""

97. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note that planning in India can no longer be
a success or achieve desked objectives
unless there is a radical orientation in the
socio-economic approach of the planning.

m

98. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any awareness that the monopolists
and multinationals are the avowed enemies
of planning. ' "

99. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the serious complaint by some non-
Congress (I) ruled State Governments
against discriminations by the Centre, nor
does it indicate the redressal of the
grievances on this score. ' "

100. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address doesr not
promise the abolition of contract system in
jobs in industries. ' "

101. "That at the end of the Motion,
the following be added” namely: —

'but regret that the Address does not
promise the decasualisation of the casual
labourers in the statf-, owned industries
like Ports & Docks & Railways. '"

102. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not give
stern warning against the use of NSA
against trade union movement and the
political opponents Or otherwise for
suppressing the democratic struggles of the
working people. "

103. "That at the end of the Motion,
the following be added, namely: —



513... Motion of Thanks

'but regret that the Address does not give
any assurance that the lockouts, closures
and lay-offs would b© banned and the
workers rights would be protected against
such fiihti-workers steps. "

104. "That at t™e end of the Motion,

the following be added, namely: —

* 'but regret that the Address does not
show proper awareness of the power-crisis
m the country, nor does it indicate the
adoption of a correct, integrated energy
policy. ' "

105. "That at the end of the Motion,

the following he added, namely: —

'but regret that the Address does not pay
any heed to the complaints by the non-
Congress d) State Governments like West
Bengal and Kerala that many of their
measures including legislations requiring
Centre's approval and the President's assent
are unduly held up at the Centre—thereby
causing great harm to the States concerned.

m

106. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does net give
any assurance that the recommendations of
the Guji-al Com-nrittee on the status of
Urdu language would be forthwith
implemented. '

107. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
into account the difficulties and sufferings
of the handloom weavers and other
artisans, nor does it propose any measure
to mitigate them Or solve their problems. '

"

108. "That at the end of the Motion,
the following be added, namely. --"-

'but regret that the Address does not take
note of the strong protests from the
different sections of the public in the
country, not to speak of the opposition
parties, against the partisan manner in
which the offi-

1728 RS—17.
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cial mass media AIR-TV are being run. "

109. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
serious view of the statement by the r.
iinla'. jr of Information & Broadcasting
which encourages the idea of censorship. '

110. "That at the end of the Motion,
the following be added, namely. —

'but regret that the Address does not take
note of the fact that the struggles of the
working class and other democratic
sections of the toiling masses are planfully
played down by the official mass naedia as
if all this has no news value. ' "

111. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note cf the official media boosting out of
aU proportions the Government statements
and other propaganda while neglecting to
educate and inspire the peopla in the ideas
of secularism and democracy and in the
struggle against communal and disruptive
trends. "

112. "That at the end of the Motion,

the following be added, namely; —

'but regi'et that the Address does not take
note of the fact that while covering
speeches and statements of the opposition
leaders and members, if at all, only
inconsequential points are taken up in order
to create the impression as if the opposition
is being given its due share in the coverage.

(Kl

113. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address ignores the
complaint of the Chief Minister of Kerala
that he was prevented from broadcasting
from the Trivandrum Station of the AIR on
the occasion of the first anniversary of the
L. D. F. Government. ' "
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111 'That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not take
note of the unprecedented misuse of the
Government machinery and resources for
organising by the ruling party its partisan
rally in Delhi on February 16 or the ad-
verse press and public comments on the

"m

same.

115. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address overlooks the
fact that the Government itself has "‘een
raising prices, the latest example being the
coal prices close on the heels of the price
rise of the petroleum products. "

116. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that the Address does not
react to the valid criticisms of the Draft
Sixth Five Year Plan by the Chief
Ministers of West Bengal and Kerala and
the refusal of these two States plus Tripura
to support this Draft. "

117. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not still
see the necessity of giving the National
Development Council a statutory status and
make its work accountable to Parliament. "

118. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the steady concentration of power
in the upper echelons of hureaucracy as a
result of the malfunctioning of the Cabinet
as a collective body. "

119. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
due note of the creeping demoralisation in
the administration ag a result of partisan,
favouritism being shown in the matter of
appointments, promotions and postings etc.
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120. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the open agitation even in the
intelligence service such as IB, CBI and
KAW caused by certain policies being
pursued there. "

121. "That at the end of the Bfction,
the following be added, namely: —

*but regret that the Address does not
show any awareness of the fact that there
are growing tendencies to downgrade, in
actual pracflSe, the fimctioning of
Parliament and the various committees
comprised "of its members. "

122. "That at the end of the Motion,
the following be added, namely: —

*but rCgret that the Address does not
take note that the disapproval by the
Speaker of the Lok Sabha and the
Chairman of the "Rajya Sabha of the
practice of the promul-Igation of
Ordinances on the eve of Parliament's
Session has gone Vvxi-headed by the
Government""

123. "That at the end of the Motion,
the following be added™" namely: —,

'but regret that the Adctress does not take
serious view of the fact that an Art of
Parliament—the Maintenance of Internal
Security (Repeal) Act, 1978 was repealed
by an executive fiat, i. e. the National
Security Ordinance, which amounts to
usurpation of the legislative power by the
executive. "

124. "That at the end of the Motion,
the following be added, namely: —

*but regret that the AaiJress does not
show concern at the disturbing growth of
communal propaganda and activity, nor
does it propose any effective curbs on them.

"m

125. 'rrhat at the end of the Motion,
the following be added, namely: —

'but regret that the Afflfess does not
counsel the Government that
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instead of sweepingly and indiscri-
minatingly decrying the opposition and
accusing the opposition parties of "non-
coop?; ration" the Government should spell
out exactly on what issues such cooperation
is expected by the Government, bearing in
mind that thg left and democratic forces in
the opposition cannot be expected to
support the anti-people and anti-democratic
policies of the Government, or such
immoral policies as the Special Bearer
Bonds Scheme would signify. "

126. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not see
the necessity of sKSmg the corporation tax,
customs an3 export duties with the States. '

127. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does
not take note that the faiTure by
India to make its own national state
ment at the Non-aligned Foreign
Ministers' Conference in addition to
preparing the Draft declaration for
it was a mistake. "'

128. "That at the end of the Motion,
the following be added, namely: —

'but regret that the*"Ad3ress does not
take note that India should have taken a
firm stand in the face of the retrograde
pressures at Non-aligned Foreign Ministers'
Conference on the issues of Diego Garcia,
Kampuchea and the Democratic Republic
of Afghanistan, v; hile continuing its efforts
to preserve the unity of the non-aligned
n'ove-ment.. "

129. "That at the end of the Hotfon, the
following' be added, namely: —

. 'but regret that the Address does not stress
that the anti-imperialist content of the non-
aligned movement has to he constantly
reinforced
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for the sake of its principles and future as
for the cause of peace, independence and
international security. "'

130. "That ab the md of jthe Motion,

the following be added; name3y: —

'but regret that the Address aoes not take
due note of the US tactics of pressure
against India over the supply of the
enriched uranium for the Tarapur plant and
also the officially inspired press campaign.

m

131. "That at the end of the Motion,

the following be added"namely: —

'but regret that the Address does not take
into account the serious situation which has
arisen due to sharp and continuous rise fci
prices of edible oil, nor does it propose and
step to face it. "

132. 'That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
a serious view of the fact that the CIA and
other imperialist agencies are active in our
country with a view to encouraging the
forces of reaction, disruption and
distintegration. "

(Amendimnt Nos. 1 to 1 32 also stood in the
names of Shri M. Kcilyana Sundaram, Shri
S. Kuviafan and Shri Bhola Prasad)*

133. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address opens with
the gushing claims of achievements of the
Government seeking to conceal the
Government's failure as if some statistical
jugglery can distort the sombre reality. "'

134. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address is a classic
exercise in smug complacency whereas it
should have been a frank
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and honest attempt at self-critcism in order
to understand where the Government had
failed and how the corrections coul®. be
found. "

135. "That at the end of the Motion,
the following be added, namely: —

'but regret that while the Address "lightly
expresses happiness for India hosting the
recent meeting of. the Non-aligned Foreign
Ministers iii New Delhi, it fails to take IKte
that on some crucial questions, the Gov-
ernment yielded to the pressures of the
retrograde forces within the movement even
to the point of compromising its past,
relatively better positions. "

136. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address this time does
not strangely mention the Diego Garcia, US
Military base, even while referring "to the
demand for the establishment of a *Zone Of
Peace in Indian Ocean, whereas this
particular flash point h”se of war needed
special attention. "

137. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address declares that
"With the USA we share common values and
ideals" unmindful that this amounts- to nothing
but self-denigration in so j far as India is
concerned on the on» hand and a totally
uricalTed for and impermissible eulogy to the
ANSA and that too specially at moment when
this imperialist power has assumed an
aggravated aggressive posture, menacing peace,
independence and international security. ™

138. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address completely
fails to understand the dangerous trends in
the poUcies of the countries of the Western
Europe and declares "We are heartened at
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the emergence of a new mutual of
interests" with these countri which is
nothing but an embellii ment of the
West. '"

139. "That at the end of the Moti(

the following be added, namely: —

'but regret that the Addr< expresses its
happiness at the me( ing of the
Commonwealth Heads ~ States and
Government b”onging the Asian and
Pacific llegion, whi the communique
issued at the ei of that meeting has
caused conce because it encourages the
reactioi ary elements in these Commo
wealth countries and caters to ti interests
at least in some ways the US imperialism
ancL its heg monist collaborators. ' "

140. "That at the end of the Motio

the following be added, namely: —

Tout regret that while referring \
India's relations with Pakistan ar China
and expressing the hope f< the
improvement of such relation the Address
has chosen to shut i eyes to the arms
build-up and othf dangerous moves by
Islamabad an Beijing including the
constructio of certain military bases jaear
th Indian border. "

192. "That at the end of the motioi

the following be added, namely: —

'but regret that the Addres makes an
exaggerated claim tha the Government has
"gone ahea with speed and determination t
repair the damage caused in th national
economy by three years o drift and lack of
direction" while i many respects it has, in
fact, basi cally pursued the policies of th
previous regime of whicR. the con
cessions to the monopolists and thi
multinationals is one example an( the
growing anti-working clas  attitude
another. "

193. "That at the end of the motion

the following be added, namely: »

'biit regret that the Addresi while
making much of what it calli
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"significant slowing down of the inflationary

(rate from 23 per cent to 15 per cent"

conveniently glosses over the fact that this
fall largely due to seasonal factors in
wholesale price index, is not reflected at all
in retail prices which have continued to
show upward trends. "

197, "That at the end of the motion, ihe
following be added, namely: —

'but regret that in making the claim that
the "Central and State Governments
mounted a massive relief operation" to meet
the unprecedented drought situation of
1979-80, the Address passes over the fact .
that for the drought areas in Andhra Pradesh
only Rs. 23 crores have been allotted while
the magnitude of the problem demands Rs.
200 crores for relief under various heads. "

195. "That at the end of the motion, the
following be added, namely: —

*but regret that while the Address juggles
statistics of production of some foodgrains
and other agricultural commodities to draw
a rosy picture it failg to see the crisis and
the suffering of the people prigged in such
production. "

AM196. "That at the end of the motion, the
following be added, namely: —

» 'but regret that the Address takes a pie-in-
the-sky approach when it talks about
economic growth and social development.

m

197. "That at the end of the motion, the
following be added, namely: —

'but regret that while the Address
anticipates increase of national income by
about 6. 5 per cent during 1980-81 it omits
to note 'that at constant prices both the GNP
and per capita income are declining, thereby
indicating serious crisis i» our economy. "'
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198. "That at the end of the motion,
the following be added, namely: —

'but regret that while claiming that the
"climate for industrial investment and
growth has been improved" the Address
does not take note of the fact that the offen-
sive of the monopolists as well aa the
Government as the employer against the
working  people—  employees  and
workers—is daily visiting the kind of
climate that is required for industrial
progress particularly in a developing
country such as ours. "'

199. "That at the end of the motion,
the following be added, namely: —'

'but regret that while the Address claims
that "Government are firmly committed to
safeguarding the interests of farmers"
nothing concrete is actually offered them
by way of remunerative price or otherwise
but On the contrary they and other sections
of the community are asked "to exercise
restraint in demanding higher incomes and
prices. ' "

200. "That at the end of the motion,
the following be added, namely: —

'but regret that on the question of the
farmers' crucial demand for remunerative
price and other demands, there is not even a
faint echo in the address of the pledge to
"do everything to solve your problem"
which the Prime Minister were to give at
the "Kisan rally" barely one hour later after
the Address was delivered. "

201. "That at the end of the motion,
the following be added, namely: —

'but regret that while the Address is
against the demand for "higher incomes
and prices" it is completely silent on high
profits and other forms of money grabbing
by the monopolists, multinationals and
other exploiters. "*
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202. "That at the end of the motion,
the following be added, namely: —

'but regret thai the Address has not
thought fit to explain why it ' was necessary
to uSe the Ordinance making power to
promulgate the Special Bearer Bondg
Ordinance to legalise black money and
reward the black money holders or to pro-
mulgate the LfIC Amendment Ordinance to
throw  overboard tihe  Government's
agreement with Jthe LIC employees and to
negative the judgement of the Supreme Court
on the question of bonus. "

203. "That at. the end of the motion,
the following be added, namely: —

'but regret that the Address would create
the wrong impression as if it is more or less
all roses, while, in reality, the country is
passing through unprecedentedly difficult
times and the boundless mass misery. "'

204. "That at the end of the motion,
the following be added, namely: —

'but regret that the Address sweepingly
repeats the hackneyed formulation, "big
powers", while referring to "growing
military activities in the Indian Ocean" but
overlooks the fact that only one big power",
that, is the USA, is responsible for such
military activities as "seriously affected our
security environment. "'

203. "That at the end of the motion, the
following be added, namely: —

'but regret that after so many years of
independence if the Address continues to be
uninspiring and increasingly so it is because
of the wrong policies on. socio-economic
issues, lack of vision and perception On the
part of the Government. ' "

THE VICE-CHAIRMAN (DR.
EAFIQ ZAKARIA): Prof. Sourendra
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Bhattacharjee is not present. The fore,
Amendment Nos. 141  to standing in his
name are not mov Shri Bhanu Pratap Singh.

SHRI BHANU  PRATAP SINC
(Uttar Pradesh); Sir, I move:

146. "That at the end of the Moti(
the following be added, namely: —

but regret that the Address dc not
mention any specific programi to
establish near-equality in t earnings and
living conditions those who work on

o

land and tl rest of the population'.

SHRI SHRIDHAR WASUDE
DHABE (Mabharashtra); Sir, I mov

147. "That at the end of the Motio;
the following be added, namely: —

"but regret that the Address do( not
assure giving of remunerati\' prices by
Government to peasan for agricultural
produce and fooc gi-ains taking into
consideration th rising cost of agricultural
inpul such as fertilizers, insecticide etc' "

148. "That at the end of the Motior
the following be added, namely: —

'but regret that the Address doe not refer
to the problems of cottoi growers
especially with regard t the monopoly
procurement scheme: and guaranteed
price. *"

149. "That at the end of the Motioj;
the following be added, namely: —

'‘but regret that the Address does not
refer to land reforms and distribution of
surplus land to Hari-jans and landless
labour and housing programme for the
rural population. ' "

150. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that the Address does not
refer to the national wage polic” and policy
on bonus even though Government is
taking unilateral action for wage freeze
by issuing
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Ordinances like the Life Insurance Corporation
(Amendment) Ordinance, 1981 giving go-bye to
collective bargaining and principles of settlement
of industrial disputes and also making
discrimination  between one group of

Government employees and the other by paying
bonus to some and denying it to others. "

151. "That at the end of
the following be added, namely: —

the Motion,

'but regret that the Address makes no mention
about the national sports policy in order to pro-
mote sports and healthy recreation especially in
view of the poor performance of the Indian
teams in International events and Olympics. ' "

152. "That at the end of
the following be added, namely: —

the Motion,

'but regret that the Address makes no mention
of the National Housing Policy and the needg of
urban population. "

153. "That at the end of the Motion,
the following be added, namely: —
but regret that the Address does
not refer to any national employ
ment policy and the measures taken
to solve the unemployment pro
blem.

321. That at the end of the Motion, the
following be added namely: —

"but regret that the Address does not
mention about increasing difficulties and
sufEerings of workers and down-trodden
masses as a result of steep rise in prices of all
Commodities. "

THE VICE-CHAIKMAN (DR. RAFIQ
ZAKARIA): Shri Syed Ahmad Hashmi is not
present. Therefore, amendment Nos. 154 to 174
standing in his name are not moved. Shri Jha.

SHRI SHIVA
'(Bihar): Sir, I move:

CHANDRA JHA

1
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175. That at the end of the
the following be added, namely: —

Motion,

"but regret that the Address does not
contain any assurance about the inclusion
of Maithili Language in the Eighth
Schedule to the Constitution of India. "

176. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the control of 75 big
Monopoly Houses in the country. '"

177. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the steps to be taken for
reducing the income disparities in the
country. "

178. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the fixation of the minimum
and maximum incomes in the country. "

179. "That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not
contain anything about broadening the
freedom of the press by establishing
planned press and party press in the
country. "

180. "That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not give
any assurance for providing full
employment to all in the country. ' "

181. "That at the end of the Motion,
the following be added, namely: —
'but regret that the Address does not contain
anything to contain the | student unrest in
the country. "
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182. "That at the end of the Motion,
the following be added, namely: --

'but regret that the Address does not take
note of the discriminatory treatment to the
Indians in UJL""

183. -'That at th® end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention any steps for maintaining the
Indian Ocean as a Zone of Peace as
recommended in the U. N. Resolution. "

184. "That at the end of the Motion,
the following be added, namely: --

'‘but regret that the Address does not
contain anything about establishing equality
among the Member-States in the U. N. by
abolishig the veto system in the U. N.
Security Council. '"

SHRI SUNDER
DARI: Sir, I move:

SINGH  BHAN-

185. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
contain anything new and hopeful which
would inspire confidence that henceforth
the country would have a Government that
works instead of a Government that shirks.

"

186. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not refer
to the recent party Tamasha held in Delhi in
the name of Kisan Rally, for which rail and
road transport in most States was seriously
disrupted, official machinery was abused to
raise party funds, and mobilise participants
for the rally, industrial activity was sus-
pended in Delhi's neighbouring areas by
cutting power supply and Delhi's
educational activity was brought to a halt
by closing schools and colleges. ' "
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» »187. "That at the end of the Motiotn, the
following be added, namely: —"

that the Address does
not give any assurance to contain
within a specific period the soaring
prices of essential commodities
which are adding to the agony at
the already hard pressed cominOB
man. m n

'but  regret

188. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address makes no
mention of the arbitrary use of the National
Security Act in different parts of the
country against leaders of trade unions, and
political parties when they seek" to voice
public grievances by legal and peaceful

(Kl

means.

189. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that the Address

fails to refer to the imposition of
preoensorship on press in Assam, its
endorsement and support hy Union Minister
of State for Information and Broadcasting,
and the ominous threats to Freedom of
Press contained in the utterances of Min-
isters in Bihar, Madhya Pradesh, Karnataka
and other States. "'

190. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not hold
out any assurance that the independence of
judiciary would be safeguarded from
executive interference. ' "

191. "That at the end of the Motion,
the following be added, namely: —

'but regret to note that the Address does

not mention steps to end the blatantly

partisan propaganda by Akashvani and

Doordarshan ~ which has severely
undermined the credibility of the official
media. "

(The amendment Nos. 185 to 191 also
stood in the names of Shri Lai K Advani and
Shri Jagdish Prasad Mathur).
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SHRI GHANSHYAMBHAI
j(Gujarat): Sir, I move:

Motion of Thanks
OZA

206. "That at the end of the Motion,
the following be added, namely: —

'but  regret that the Address does
not niention about the growing un
employment among the educated
youth. "'

207. "That at the end of the Motion, '
the following be added;, namely: —

'‘but regret that the Address does not
mention about the steps taken by
Government for bringing down the prices
of essential commodities and their supply
through fair price shops in the country at
reasonable prices. "

208. "That at the end of the
the following be added, namely; —

Motion,

'but regret that the Address does not
mention about the rise in prices of steel,
coal, petrol and petroleum products. "

209. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address does not mention
about the Prime Minister's assurance held out
immediately after her victory at the polls tliat

her Government would not work for_
destabilization or indulge: in  politics of
confrontation. "'

210. "That at the end of the Motion,

« the following be added, namely: —

'but regret that the Address does not
mention aboyt the freedom of Press which
is continuously vilified, attacked (as in
Karnataka and Orissa) and subjected to
censorship (as in Assam). "' "

211. "That at the end of the
the following be added, namely: —

Motion,

- "but regret that the Address does "
mention about the working of AIR
Doordarshan which have

not
and
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become mouth pieces 01 the party in
power and Government. "

on President's Address

212. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
mention about the brutalities on women
which have become aa every day
phenomenon. '"

213. "That at the end of the Motion,
the following be added, namely; -

'but regret that the Address doea not
mention about the deteriorating law and
order situation in the country. ' "

214. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address do'. s not
mention about increasing use of brute force
by police on citizens either as individuals
or in group. 2. "

215. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention that: '

(i) more than fifty per cent of our
people live below the poverty line; -'--p

(ii) sixty five per cent people are
illiterate; and

(iii) eighty per cent people do not get
any elementary medical assistance. "

216. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address docs not
indicate the glaring disparities in
development in towns and villages which
are causing anxiety.'"

217. "That at the end of the Motion,
the following be added, namely: —.

'but regret that the Address fails to
mention about the unrest in the farming
community and their wide spread agitations
in various places because of the
unremunera-
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[Shri Ghanshyambhai Oza] save democracy, to bring in objectivity and
tive prices of agricultural produce and non- to raise .the character of the public
availabUity of elementary facilities of life representatives. ™

in the rural areas. 224, "That at the end of the Motion,

218. "That at the end of the Motion, the following be added, namely: —

the following be added, namely: -- 'but regret that the Address does not

'‘but regret that the Address fails to mention about the institution of judicial or
indicate the long term and effective Parliamentary inquiry into the whole affair
solution to the price problem. ' " of the Thai Vaishet Fertilizer Project. ' "

219. "T.hat at the end of the Motion, 25 "That at the end of the Motion,
the following be added, namely: — the following be added, namely: —

'but regret that the Address docs not
mention about the urgent need to build and
expand the scope of the public distribution

'but regret that the Address does not
mention about the blinding of under trials
and shooting of prisoners in the jail

system to ensure the availability of premises, particularly in Bihar. ' "

essential consumer goods at low prices,

particularly to the people who live iri 226. "That at the end ot the Motion,

villages or below the poverty line. ' " the following be added, namely: —

220. "That at the end of the Motion, 'but regret that the Address does not
the following be added, namely: — mention about the elimination of all

unnecessary powers of licensing and related
procedures with a view to stimulate the
industrial development. "

Tjut regret that the Address makes no
mention about the problems of Minorities,
Scheduled Castes and Scheduled Tribes

and Backward Classes which deserve (The amendmentl  No. s. 206 to 226 .. oiko
immediate attention and their solutions. stood in the names of Shri Viren J. Shah
221. "That at the end of the Motion, and Shri Syed Shaha-buddin).
the following be added, namely: — SHRI HAEKISHAN SINGH SUR-, JEET
'but regret that the Address does not (Punjab): Sir, I move:

mention about the problem of regional
imbalances which are growing fast and the
steps taken by Government to find out
solutions thereto. ' "

227. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not

222. "That at the end of the Motion, mention about the detention of the political
the following be added, namely: — workers, trade union workers under the
"but regret that the Address fails to National Security Act.""

mention about the freedom of judiciary, the
Press and other media which are essential
for the preservation of our democratic

values. " 'but regret that the Address does not mention
223, "That at the end of the Motion about the brutal use of National Security Act
’ to  sup- Jf press popular and
democratic movements. "

228. "That at the end of the Motion,
the following be added, namely: —

de following be added, namely: —

but regret that the Address does not
mention about the radical electoral reforms 229. "That at the end of the Motion,

to be undertaken to the following be added, namely: —
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'but regret that the Address does not
mention about the increasing atrocities on
women in the country. ' "

230. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the increasing atrocities on
the Harijans, minorities and other weaker
sections of the population in States of
Gujarat, Bihar, U. P. and M. P. "

231. "That at the end of the Motion,
the following be added, namely: —

'but regret that- the Address does not
mention about the failure of the U. P.
Government to restore complete normalcy
in places like Moradabad where minorities
are facing danger to their lives and
properties. "

232. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the defiance by the Bihar
State Government of the Supreme Court's
directives regarding the cases of blindings
of undertrials in Bhagalpur Jail. ' "

233. "That at the end of the Motion,
The following be added, namely: —

'but regret that the Address does not
mention about the police blindings of
undertrial prisoners in Bhagalpur. ' "

234. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the armed attack on the
Republic of Mozambique by the racist
South African Government. "

235. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the oppres-
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sion of tribals by non-tribals in the-tribal
belts. " "

236. "That at the end ol the Motioiv

the following be added, namely: —

'but regret that the Address has failed to
condemn surveillance of innocent citizen
by the CBIIB through tapping of
telephones, censoring their letters etc'

237. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address has failed to
condemn the discriminatory attitude of the
Government towards the people of West
Bengal, Kerala and Tripura so far as
Central services are concerned as is
evident from the Home Ministry Circular
No. 18011/6(5)/17-Estt. (B). "

238. "That at the end of the Motion,.

the following be added, namely: —

'but  regret that the  Address
has failed to mention anything
about the increasing menace of
dowry and dowry deaths in the
country.'

239. "That at the end of the Motion,,

the following be added, namely: —

'but  regret that the Address has
failed to condemn the revival' of Sati. "

240. "That at the end of the Motion,

the following be added, namely: —

'but reigret that the Address does not
mention about the Government's failure to
ensure equal pay and facilities for working
men and women. "

241. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address has failed to
mention about the increasing insecurity in
the rail travel. ' "

242. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address has failed to
condemn the increase
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in rape cases by policemen and other
members of law enforcing agen
cies.'" 4}

243. "That at the gnd of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the galloping price rise and
the large anti-price rise resistance by the
people. "

244, "That at the end of the Motion,
fthe following be added, namely: —

'but regret that the Address does
not mention about the widespread peasant
upsurge for remunerative price for their
produce. "

245. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the rapidly deteriorating
international situation and the danger of war
due to imperialists pursuant to their policy
of arms build up, stationing new and
powerful nuclear missiles in -Europe,
policing of gulf area and the Indian Ocean
with the expansion of existing bases like the
nuclearised Diego Garcia and setting up of
new bases. "

246. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the growing pressure from
the multinationals on the free run on
under-developed countries resulting in
neo-colonial-ism getting back what old
colonialism lost: "'

247. "That at the end of thg Motion,
he following be added, namely: —

'but regret that the Address does not
mention about the genuine help rendered
by the Socialist countries to India. "

248. "That at the end of the Motion,
'le following be added, namely: —

'but regret that the Address does not
mention about the ccono.
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mic onslaught on the people's standards of
living. "

249. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the failure of the
Government to curb the' monopolists and
foreign multinationals in the country. "

250. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the fact that the
Government is giving further
concessions to the monopolists and
multinationals. "

251. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the increasing attack on the
working class, peasantry and the common
people in order to throw the burden of the
crisis on their shoulders. "

252. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the Government's arming
itself with ever-increasing repressive
powers to crush the people. "

253. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the Government's bonanza
to black money holders by allowing them
freely to legalise their ill-gotten wealth
through the bond scheme introduced by the
Ordinance. "

254. "That at the end of the Motion,
the following be added, namely: —

'but  regret that the  Address does not
mention abput the increas-' ed  number  of
Ordinances issued by the Government which
subvert therights of the working people and
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also endangers the norms of Parliamentary
democracy. "'

255. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the hypocritical plan
proposal regarding income and wage
policy of the Government. ' "

256. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the deteriorating economic
situation in the country wherein the rate of
inflation is increasing day by day with
steep rise in the prices of essential com-
modities, and the failure of the
Government in this regard. "'

257. "That at the gnd of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the all- round attack on the
living standards of the people through
increased taxation and curbs on the wages of
workers, employees etc' "

s

258. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the stench of corruption
which pervades the administration and the
wheels of industry stop moving because of
inefficient — management, bureaucratic
attitudes and corruption. "

259. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the influx of petro-dollars
from the oil-rich countries for investment
in nonessential concerns thus, marring
further the helpless conditions of the
Indian Economy. " "
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s 260. 'That at, the end of the Motion,
the following be added, namely: —

! 'but regret that the Address,
does not mention about the disrespect
shown to the Chief Minister of Kerala by
not allowing him to broadcast over the All
India Radio on the eVg of one year
completion of the Kerala Left Democratic
Government. ' "

261. "That at the end of the Motion,
the following be added, namely: —

'but TBgret that the Address
does not mention about the [N
Naval bases in Diego Garcia in the Indian

Ocean which is a constant
threat to thg security of the littoral States.

"m

262. "That at the end of the Motion,
the following be added, namely: —

! 'but regret that the Address
does not mention about the curtailment of
the State Government's powers by the
Central Government' "
263. "That at the end of the Motion,

the follo"ving be added, namely: —

'but regret that the Address does not
mention about the biasedattitude of the
Centre in regard to the allocation of funds to
the non-

; Cong(I) States. "

264. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the abolitior of contract
labour system in th( country. "

265. "That at the end of the Motion
the following be added, namely: *

'but regret that the Addresi does not
mention about the abjec failure of the
Government in check ing the recurrence
of flood havo in the country. *"
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266. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
mention about the need for adequate
financial help to the States which are
affected by drought, flood and other
natural calamities. "

267. -'That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the need for inclusion of
NepaU language in the Eighth Schedule. to
the Constitution of India. "

_ 268. 'That at the end of the Motion, ¢ the
following be added, namely: —

'but regret that the Address does not
mention about giving relief to imemployed
in the country and the need for special
allocation of funds to the States which are
giving relief to the unemployed. '"

269. -'That at thg end of the Motion,
the following be added, namely: —

*but regret that the Address does not
mention about the proposal floated by
some members of the ruling party to
change the present responsible form of
Parliamentary democracy to a Presidential
form which is nothing but a veiled form of
authoritarian and despotic rule to be
imposed on the people of India legalising
the dynastic rule. "

270. "That at the end of the Motion,
the following be added, namely; —

'but -regret that the Address does not
mention about the mounting attack on the
Judiciary by the Executive to get the
Judiciary committed to the authoritarianism
ol the Executive thereby undermining the
independence and impartiality of the
Judiciary. ' "

271. "That at the end of Vcc. Motion,
the following be added, namely: —

'but  regret that the Address .
does not mention about the transfer
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of Judges of High Courts on considerations
Other than principles of justice thereby
deliberately creatuig the conditions under
which the Judiciary would be compelled to
serve thg authoritarian interests of the
Executive. "

272. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the mounting
unemployment in the country. ' "

273. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the mass illiteracy in the
country and the failure of the GoverBment
to evolve a policy to eradicate it. "

274, "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the failure of the
Government to nationalise all the foreign
assets in the country. "

275. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the failure of the
Government to nationalise the monopoly
houses in the country. "

276. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the increasing
impoverisation of the rural masses and the
manifestation of their discontentment in the
rising struggle of the rural masses. ' "

277. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the need-based wage policy
in India. "
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278. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the land reforms in the interests
of the peasants as without radical land reforms
the economy cannot be saved ~  from its
present situation position. ' "

279. "That at the end of the Motion,
the following be added, namely: —

'but  regret that the  Address
does not mention about the undemo
cratic private management of the
educational institutions of the coun
try and the steps the Government
propose to take to do away with the

"m

same. .

280. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the national policy of
education and the iiced to fight all
obscurantist, communal and undemocratic
ideas in the field of education. "

281. "That at the end of the Motion,
ihe following be added, namely: —

'but regret that the Address . does not
mention about the need for the democratisation
of the University acts. ™

282. "That at the end of the Motion, the
follovdng be added, nam. ely: —

* 'but regret that the Address
does not mention about the threat "being
posed to the peace and security of the
world by the U. S. A. due to its policy of
heavy militarisation. ' "

" 283. "That at thg end of the Motion, the
iollowing be added, namely: —

'but  regret that the  Address does not
mention about the need for a circular R ilway for
Calcutta and ** its immediate constructicn to
ease the problem of transport there. "'
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284. "That at the end of the Motion, I
the following be added, namely: —

'but regret that the Address does not
mention about the pro-people activities of
the three State Governments of West
Bengal, Kerala and Tripura and the
conspiracy by the vested interests to create
the conditions of instability to pave the
way foi- central intervention. "'

235. -"That at the end of the Motion, the
following be added, namely; —

'but regret that the Address does not take
note of the Central Government's
deliberate discrimination with regard to
West Bengal, Kerala and Tripura in the
matter of release of foodgrains and other
essential articles with a motive to create
discontent among the people of these
States and to make the Governments of
these States um-popular so as to utilise
opportuaec moment to attack these Govern-
ments, violating all propriety and
democratic norms. "

(The amendments Nos. 227 <c¢ 295
also stood in the names of Shri P.

I Ramamurti, Shri  Pattiam  Rajaw,
I Shrimati Kanak Mukherjee arm Shri
Syed Shahedulldh. )

THE VICE-CHAIRMAN (DR RAFIQ
ZAKARIA): Shri Ram Lakhan I Prasa(J
Gupta is not present. Therefore, amendment No.
286 standing in his name is not moved.

SHRI ERA SEZHIYAN
Nadu): Sir, I move;

(Tamil

287. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show due awareness of the social violence,
economic crisis fraught with grave social
consequences through which the country is
passing. "

288. "That at the end of the Motion,
the follov/ing be added, namely: —

'but regret that the Address does not
take note of the fact that
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-there is economic stagnation in the . -
infrastructure of the economy and even
decline jn many segments of the economy. "
oo

289. "That at thg end of the Motion,
the following be added, namely: —

,'but regret that the Address, does

not take note qt the fact that national income

and the per capita income in the real terms

at constant _ price are declining. ' "

290. "That at the end of the Motion,
the following be added, namely: —

, 'but regret that the Address does not
mention that the conditions of the Harijans
and other oppressed and backward sections
of the com-.. munity are deteriorating
despite the tall official declarations and pro-
miies. "

291. "That at the end of the Motion,
the following be added, namely: —

, 'but regret that the Address does not show
any awareness of police violence and the
loot by contractors against the tribal people
nor of the deep apprehensions in their
minds regarding their economic and
cultural development and political . rights
and opportunities. "

292. "That at the end of the Motion,
the following be added, namely: —

4. 'but regret that the Address . does not
take note of the rising and high prices of all
essential comma-dities of common
consumption resulting in pushing of 15
million m, ore people below poverty line.

m

293. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Address does not take
serious view of the failure of the
Government to extend and strengthen the
public distribution system to cover the
vulnerable sections of the Society in parti-
cular.""

294. '-That at the end of the Motion,

the following be added, namely: —

but regret that the Address does not
correctly assess the demands of the
peasants and the grovv'ing disparities
between the prices of agricultural
commodities and industrial products, artd
the fact that the terms of tlie A. P. C. are
neither broad nor satisfactorily
implemented. "

295. "That at thg end of the Motion,

the following be added, namely: —

'but regret that the Address does not take
note of the fact that. funds allocated for
agriculture, irri- -gation and rural
development mainly go to the benefit of the
riAi while the poor sections are in fact
denied of these benefits. "

206. "That at thg end of the Motion,

the following be added, namely: —

'but regret that the Address does not still
see the necessity of a radical change in the
credit and investment policies of thg
financial public institutions with a view to
helping the rural poor who need most the
financial support. ' '\. j"j,. *

297. "That at the end of the Motioi\, -

the following be added, namely: —

'but regret that the Address' does not take
serious view of the fact that several land
ceiling laws are still excluded from the
Ninth Schedule to the constitution and that
in most of the States the implementation of
the land reforms including the land ceiling
has been halted by the semi-feudal elements
in Government and bureaucracy. "*'

298. "That at the end of the Motion"

the following be added, namely: —"

'but regret that the Address does not take
note of the extreme distress and
famine conditions
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through which millions of people are passing in
the drought and famine ~ affected areas of
Andhra Pradesh, Rajasthan and other places, or
promise adequate provisions of relief assistance
by the Centrg for mitigating their suffering and
for the rehabilitation of the economy. "'

299. "That at the end of the Motion,
the following be added, namely: —

[

'but regret that the Address does not
express any shock that while 45, 000
villages were provided potable drinking
water by Janata Government in 27 months
the pace of proRress has been
deaccelerated. ' "

300. "That at the end of the
Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the failure of the Government
agencies to buy jute, cotton, tobacco etc.
with the result that the manufacturers and
wholesale traders are reaping benefits by
depriving the peasantry of the due prices,
while the unlifted stock accumulate. "

301. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address
makes no mention about the attitude of the
Government to the unani-

mous recommendations of the Standing
Advisory Committee on unorganised rural
poor, the bonded labour and agricultural
workers. "

302. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not show any
concern that the industrial policy has not oaily
been revised by the New Industrial Policy
Statement of July last year  but the Janata
Government's policy of reserving specific items
for production in small and cottage sectors has
been given up removing the

1728 RS—18.
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Central focus of employment generation
and that it is also being distorted to suit the
interest of the monopolists and foreign
multinationals. ' "

303. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not give
an assurance for ending the policy which
legalises  unauthorised expansion  of
capacity by the industrialists in violation of
Industrial (Development and Regulation)
Act even in priority areas, and the sectors
covered by FERA and MRTP Act.'"

304. "That at the end of the Motion,
the following be added, namely; —

"But regret that the Address does not
take note that the FERA measures are not
being faithfully enforced and that they are
being allowed to be defied by the multi-
nationals such as the Hindustan Lever. '"

305. "That at the end of the Mot: un,
the following be added, namely: —

'but regret that the Address does not
show any aware "iess of the fact that our
Research aid Development Programme is
not attended to adequately and instead the
multinationals are allowed to further
penetrate into the Indian economy on
conditions detrimental to our self-reliance.

m

306. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
propose any effei-tive curb on the drain on
our national resources as a result of
remittances of profit, interests, royalties,
divi-dend;js etc., by the multinatioinals from
this country. ' "

(The amendments Nos. 287 to 306 also
stood in the names of Shri Sur-endra Mohan,
Dr. Shanti G. Patel and Shri Biswa
Goswami).
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322. "That at the end of the I4otion,
the following be added, namely—

'but regret that the Address fails to
mention the need to takeover the B&C
Mills, Madras', to ensure continued
production and employment. ' "

323. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addiess does not
disapprove of various scandalous deals like
Thai Vaishet, sugar, coal etc., with -which
Union Government has been associated. ' "
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real income of salaried employees as
brought out by Rath Committee Report. ' "

328. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not take
note of even the magni-flcant peaceful strike
of fthe Bangalore-based public sector wor-
kers numbering 1, 25, 000 demanding that the
agreement signed in 1978 be implemented in
respect of these units in order to bring wage,
DA and other emoluments, in conformity
with those obtaining in BHEL. "'

329. "That at the end of the Motion®
324. "That at the end- of the Motion, the following be added, namely: —

the following be added, namely: —

'but regret that the Address does not take
note of the fact that in some Third World
countries the Presidential form of
Government has been resorted to for riding
rough-shod over democracy and to
suppress the masses struggling for better

'but regret that the Address does not
show concern at the large-scale
deployment of police forces including
Border Security Force, CRP etc, in
Bangalore in order to create tensions and to
intimidate the workers and their families
which is now being followed by the arrest

life and social justice. ' " of the workers' leaders. '"

325. "That at the end of the Motion,

. 330. "That at the end of the Motion,
the following be added, namely: —

the following be added, namely: —

'but regret that the Address does not
show concern at the anti-working class
policy of the Government marked by
threats to take away trade union rights
including the right to strike and otherwise
also by repressive measure. ' "

'but regret that the Address does not take
note of the fact that although the leaders of
striking * workers of Bangalore-based public
sector undertakings have expressed their
earnest desire to settle the ' dispute with the
Government through negotiations the Govern-

326. "That at the end of the Motion, ment has not responded to it.

the following be added, ly: — .
¢ foliowing be added, namely 33]. "That at the end of the Motion,

'but regret that the Address does not take the following be added, namely: —

note of ihs widespread discontent among

the public sector employees all over the 'but regret that the Address does not take

country on account of the Government’ note of the indefinite strike pqtice which is
refusal to implement the agreements which proposed to be served by the civil defence em-
had been signed earlier. ' " ployees, or make any concrete pro- * posal for

the solution of the pro- * blem so that it does
327. "That at the end of the Motion, not becom_e necessary to resort to strike ac-
the following be added, namely: — tion. ' "

'but regret that the Address does not
take note of the erosion of
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332. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show concern at the LIG Amendment
Ordinance promulgated which is designed
not only to nullifying the judgment of the
Supreme Court and repudiating the
commitment made by the Government to
pay the due bonus by the 15th of April,
1980."'"

333. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
make any proposal of a comprehensive
policy on industrial relations. "'

334. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Address does not
show any awareness that the repressive
measures on the part of the Government
against the public sector workers that
would encourage corporate sector manage-
ment to take similar attitude towards their
workers and intensify their oflPensive
against them. "

335. "That at the end of the Motion
the following be added, namely: —

'but regret that the Address does not
make serious note of the brutal police
attacks on the students in Haryana, Orissa,
U. P., Punjab and other parts of the country
as a result of which there is much unrest
among the students. '"

336. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that there is chaos and
confusion in education because the
Government has usurped the autonomy
enjoyed by the academic institutions has re-
tained elitist public school system, has not
given over secondary education, a
vocational bias and has generally retained
the colonial priorities. ' "
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337. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
take note of the fact that as a result of
wrong education priorities, the number of
dropouts ot primary and secondary levels
has been going up rapidly and real illi-
teracy is increasing. ' "

338. "That at the end of the Motion,
the following be added, namely: —

'but regret that despite high-sounding
talks about the protection of the honour of
the women, the Address does not propose
any effective steps to protect women from
atrocities and rape by the criminal, anti-
social elements and even by the police and
takes no lessons from several incidents of
that nature. ' "

339. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take note of the growing expansion of the
Dieago Garcia US military base, the ready
deployment of force of the US, the Cam-
Ranch bay naval arm base of the Soviet
Union, the sale of arms by some developed
coimtries to Third World countries and
development of nuclear arms. "

340. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Address does not
express its displeasure at the fact that the
declaration of Non-aligned Foreign
Ministers Conference does not forcefully
refer to Soviet occupation of Afghanistan
the Dieago-Garcia military base including
the stationing of the rapid Development
Forces there by US.'"

SHRI BISWA GOSWAMI (Assam): Sir, 1
move:

307. "That at the end of the Motion, the
following be added, namely: —

but regret that the Address does not
show dae awareness of the



551 Motion of Thanks

serious consequences that might follow
from the continued wrong handling of the
Assam Situation. ' "

SHRI B.
REDDY

SATYANARAYAN
(Andhra Pradesh): Sir, I move:

308. "That at the end of the Motion,
the following be added, namely: —

'but regret that while our trade deficit is
mounting the Address does not propose
any measures to rectify the situation or
even to prevent the dissipation of our
foreign exchange reserves which had
almost been doubled in 1977—79. "

309. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any concern that despite all talks
about 'socialism' the concentration of
wealth and economic power in the hands of
few, continues to grow, thereby menacing
democracy and the working of its
institutions in the country and eroding all
moral public standards, "'

310. "That at the end of the Motion,
the following be added, namely; —

'but regret that the Address does not
mention about the reduction in the rate of
growth substantially as compared to 1977-
78 and 1978-79 or suggest means of res-
toring it. "

311. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any sign of alarm at the deepening
liaison between the big bixsiness circles
and the corridors of power, one off-shoot
of which is rampant corruption in high
places. "

312. "That at the end of the Motion,
the following bte added, namely: —

but regret that the Address overlook the
disturbing reports and serious allegations
about 'kick-back

[RAJYA SABHA]

on President's Address 552

deals' between big business circles and
those in position of power and authority. "

313. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addre™s does not
show any concern at the systematic
propaganda by some Congress (I) leaders
and even Ministers denigrating the
Constitution and the political system and
propagating the Presidential System. "

314. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addr; '; 5 does not
propose any measures for electoral reform
in order to eliminate the influence of
money power generally and black money
in particular. ' "

315. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention the Government's failure in
progressively winding tha National Adult
Education Programme which was in
fulfilment cE Gandhiji's dream and would
havti strengthened the social consciousness
of the people. "

316. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Aridress does not
mention that the Antyo-daya programme in
various States which had given economic
rehabilitation to 1. 2 million people in
1977—79 has been wound up' "

317. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention that the allocations for the Food
for Work Programme have been drastically
reduced, throwing millions of tne poorest
sections into unemployment once again. "
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the following be added, namely;

|'but regret that the Address does not mention that
the Directors appointed by Government on the
boards of private companies have; been
instructed not to guide the boards”, which would

m

jeopardise social interests.

{The amendments Nos. 308 to 318 also stood in

the names of Shri Suren- dra Mohan  and
Shri  Dayanand
Sahaya. )

THE VICE-CHAIRMAN (DR. RAFIQ

ZAKARIA): Shri  Surendra Mohan and  Shri
Dayanand Sahaya, are not present. Therefore,
"ments Nos. 319 and 320 standing

amend-
in their names are not moved.

Shri Hukmdeo Narayan Yadav \s also not
present. Therefore, amen. i-ments Nos. 341 to
353 standing in his name are not moved.

Shri Nageshwar Prasad Shahi is also not
present. Therefore, amendments NOS. 354 to
358 standing in his name are not moved.

SHRI HAREKRUSHNA  MALLICK
(Orissa): Sir, I move:

359. "That at the end of tlie Motion,
the following be added, namely; —

'but regret that the Address fails to
mention the need to takeover the B&C
Mills, Madras, to ensure continued
production and employment. ' "

360. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
disapprove of various scandalous deals like
Thai Vaishet, sugar, coal etc., with which
Union Government has been associated. ' "

361. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take note
of the fact that f* in some Third World countries
the Presidential form of Government has been
resorted to for riding rough-shod over
democracy and to
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318. "That at the end of the Motion,,

suppress the masses struggling for better
life and social justice. ' "

362. "Tliat at the end of the Motion,

the following be added, namely; —

'but regret that the Addiess does not
take note, show concern at the anti-
working class policy of the Government
marked by the threats to take away trade
union rights including the right to strike
and otherwise also by repressive measure. '

"

363. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Address does not
take note of the widespread discontent
among the public sector employees ail over
the country on account of the
Government's refusal to implement the
agreements which had been signed earlier.

(Rl

364. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Address does not
take note of the erosion of real income of
salaried employees as brought out by Rath
Committee Report. "

365. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Address does not take
note of even the magnificent peaceful
strike of the Bangalore based public sector
workers numbering 1, 25, 000 demanding
that the agreement signed in 1978 be
implemented in respect of these units in
order to bring wage, DA and other
emoluments, in conformity with those
obtaining in BHEL. ' "

366. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
show concern at the large-scale
deployment of police forces including
Border Security Force, CRP etc., in
Bangalore in order to create tensions and
to intimidate the workers and  their
families which is
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now being followed by the arrest of
the workers' leaders. "

367. "That at the end of  the Motion
the following be added, namely: —

'but regret that the Address does not take
note of the fact that although the leaders of
striking workers of Bangalore based public
sector undertakings have expressed their
earnest desire to settle the dispute with the
Government through negotiations the
Government has not responded to it. ' "

368. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the indefinite strike notice which is
proposed to be serv. ed by the civil defence
employees, or make any concrete proposal
for the solution of the problem so that it
does not become necessary to resort to
strike action. "

369. "That at the end of the Motion,
~e following be added, namely: —

'but regret that the Address does not
show concern at the LIG Amendment
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372. "That at the end of the Motion,

the following be added, namely; —

'but regret that the Address does not
make serious note of the brutal police
attacks on the students in Haryana, Orissa,
U. P., Punjab and other parts of the country
as a result of which there is much unrest
among the students. "

373. "That at the end of the Motion,

the following he added, namely: — '

'but regret that the Address does not take
note of the fact that there is chaos and
confusion in education because the
Government has usurped the autonomy
enjoyed by the academic institution, has
retained elitist public school system, has
not given over secondary education a
vocational bias and has generally retained
the colonial priorities. ' "

374. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not take
note of the fact that as a result of wrong
education priorities, the number of
dropouts at primary and secondary levels

Ordinance promulgated which is designed has been going up rapidly and real
not only to nullifying the judgment of the illiteracy is increasing. "

Supreme Court and repudiating the 375. "That at the end of the Motion,
commitment made by the Government to the following be ac"ded, namely: —

pay the due bonus by the I5th of April,
1980."'"

370. "That at the end of the Motion,
the fallowing be added, namely: —

'but regret that despite high-sounding talks
about the protection of the honour of the
women, ! the Address does not propose any
effective steps to protect women from

'but regret that the Address does not atrocities and rape by the f criminal, anti-social
make any proposal of a comprehensive elements and even by the police and takes no
policy on industrial relations. ' " lessons from several incidents of that nature. "

371. "That at the end of the Motion,

the following be added, namely: — 376. "That at the end of the Mo

tion, the following be added, namely:

'‘but regret that the Address does not
show any awareness that the repressive
measures on the part of the Government
against the public sector workers that
would  encourage  corporate  sector
management to take similar attitude
towards their workers and intensify their
offensive against them. ' "

'but regret that the Address does not take
note of the growing expansion of the Dieago
Garcia US military base, the ready deployment
of force of the US, the Cam- ~' Ranch bay
naval arm base of the Sbviet Union, the sale of
arms by some developed countries to Third
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World countries and
nuclear arms. "

development of

377. "That at the end of the Motion,
the following be added, namely: —

'but reg'ret that the Address does not
express its dlispleasure at the fact that the
declaration of Non-aligned Foreign Ministers
Conference does not forcefully refer to
Soviet occupation of Afghanistan, the
Di”eago-iGarcia toiliflary base including the
stationing of the rapid Development Forces
there by US."'"

(The amendment Nos. 359 to 377 also stood in
the name of shri Manw-bhai Patel. )

SHRI JASWANT SINGH (Rajas-than):
Sir, I move:
378. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
mention about the unprecedented drought of
1979-80 in Rajasthan and the complete
failure of the State machinery to provide
adequate relief arid drinlqin®g water in the
affected areas. "

379. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about a perceptible decline in the
economic ond industrial climate in the
country. ' "

380. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the serious power shortages
being experienced all over the country. '"

381. "That at the end of the Motion,
the following !be added, namely: —
'but regret that the Address does not
mention about the country wide stir for
remunerative prices for farm produce. "

382. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that the Address does not
mention about the soaring
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prices of essential commodities, more

particularly, of sugar, edible oil and
cereals. "

383. "That at the end of the Motion, 1 the
following be added, namely: --'but regret that
the Address does

not take note of a perceptible decline I in
the social environment and the ; spate of
unprecedented communal

riots in the country. ' "

384. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does  not present
an integrated alternate 1 energy policy and
a policy for opti-1 mum utilisation

of  scarce resources. "

385. "That at t'he end of the Motion,
the following be added, namely: —
'but regret that the Address does

not define how environment  and i
ecology  criteria are to be  institu-i
tionalised in the national framework.'"

386. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does
not mention that despite "¢ willing,
ness of the leaders of he Assam
Movement, the Union Home Minis
ter has not yet found nt to invite
them formally for talks. ' "

387. "That at the end of the Mo
tion, the following be added,
namely: —

'but regret that the Address does ! not take
note of the fact that during j the recent meeting
of the Non-ali-1 gned Foreign Minister” in New
Delhi, India was completely isolat-( ed and that
has almost become I apologist for the
Soviet Union. "

388. "That at the end of the Motion,
I the following ibe added, namely: —

'but  regret that the Address does
not mention the  deteriorating!  secu
rity  environment of the country to
which the Prime Minister has on  many

occasions drawn the nations
attention. "
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389. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
make any mention of the positive steps to
be taken to provide the necessary thrust to
the development of export trade of the
country. "

THE VICE-CHAIRMAN
RAFIQ ZAKARIA): Shri
is not present. Therefore, j amendments Nos.
390 to 398 standing in his name are not moved.

(DR.

Shri Abdul Rehman Sheikh is also not
present. Therefore amendments Nos. 399 to
407 standing in his name are not moved.

Shri Satya Pal Malik is not present. Therefore,

amendments Nos. 408 to '416 standing in his
name are notmoved.
SHRI SUSHIL CHAND MOHUNTA

(Haryana): Sir, I move:

417. "That at the end of the Motion
the following be added, namely: —

'‘but regret that the Address does not
mention about the mounting unemployment
in the country and measures to eradicate the
same and give unemployment allowance to
the educated unemployed. "

418. "That at the end of the Mo
tion, the following be added, na
mely: —

“but regret that the Address does not
mention about the unabated rising prices of
essential commodities and measures to
establish effective ditribution system at the
national level to make the essential
commodities available to the common man
at a reasonable price. "

419. "That at
tion, the
namely: —

the end of the Mo
following be added,
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but regret that the Address does not
mention about the police indulgence in
extra legal methods in Irie ifives. ti*tion of
primes, blinding of undertrials in Bhagalpur
and killing of a large number of undertrials
by police firing in Sam-astipur. "'

420. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
mention the failure of Government to
check communal disturbances in various
parts of the country and measures to check
such incidents and to ensure safety of lives
and property of the minority community. "'

421 "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
mention about the rapidly deteriorating law
and order situation in the country. "

422. "That at the end of the Mo
tion, the following be added, na
mely: —

'but regret that the Address does not
mention about measures to improve the
conditions of the people living below the
poverty line. "

423, "That at the end of the Mo
tion, the following be added, na
mely: —

but regret tihat the Address does not
mention the failure of Govfernment to give
remunerative price to the farmers for their
agricultural produce commensurate with
the rise in the prices of agricultural inputs
and essential commodities. ' "

424. "That at the evfl of the Mo
tion, the following be added, na
mely: —

'but regTet that the Address does not
iment”. on about the steps for solving the
problem regarding in-
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rural areas. " A

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Shri Patitpaban Pradhan is not
present. Therefoye, amendments Nos. 425 to
432 are not moved.

The questions were proposed.
4P. M.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): The Motion and and
amendments are open for discussion
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THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): Sir, he said that the
President's speech is ridiculous. Is it
parliamentary, Sir? You say ridiculous.

p> SHRI BHOLA PASWAN SHASTRI: Yes,
it is ridiculous.: A-"itHtff™ % g

T w8, 4% A vl @
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o a;f-.‘ﬁ-q;a-; % I have g right to

criticise hig speech, Mr, Minister,

SHRI MAGANBHAI BAROT-. The word
"ridiculuous" in my humble opinion is not
parliamentary.

SHRI BHOLA PASWAN SHASTRI: I am
on my legs. Let me speak. (Interruptions)

SHRI ARVIND GANESH KULKARNI:
You refer to the book and then talk.
(Interruptio7is)

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Order, please. Yes, Shastriji.
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SHRIMATI RODA MISTRY (Andh-ra
Pradesh): Mr. Vice-Chairman, sir, being the
first speech in this august House, I seek
yours' and the hon'ble colleagues' indulgence
for any omission that may be noted.

Sir, the President's Address is to be
welcomed for its broad perspective, new
directions for economic and social welfare
and a bright hope for the future. The House is
aware of the economic gloom left by the 33
months of the Janata regime which had ad-
vocated ill-conceived econoimc policies and
inexperienced budgeting system.

The Address, therefore rightly takes up
long-term measiu-es of economic growth and
that of self-reliance. The measures taken up
by the Government during the last 13 months
have retrieved successfully the economic
disaster by the policy of drift and lack of
direction pursued by the previous
Government.

There is today an all-round increase in
production <jf foodgrains. food crops and
agricultural products. The lethargy  with
which the previous
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Government worked has given place to
economic recovery and maximisation of
production through agro-based industries.
Regional inbalances have been improved,
which hag provided a new outlook fop
backward-area development. The
nationalisation of six more banks and the re-
introduction of the 20-point programme has
kindled new hope among the people who had
been denied the utility of such welfare
activities.

The denigration of public sector by the
harmful measures of the former Government
had demoralised those responsible for
management of public enterprises. The
industrial labour front bad escape”j their
involvement in industrial productivity and
overall growth of the national economy of the
country. The revenues of Railways and rural
development had gone of! the rails. It wag *
hard task for the present Government to bring
them back on rails.

The Sixth Five Year Plan has been
finalised with greater economic and social
measures for the welfare of the people. The
weaker sections of the society feel confident
that the Government does stand for them. The
programme content of the new Plan has
restored a sense of dynamism for economic
development. The Plan, as has been stated in
the Address, seeks to reconcile the
requirements of growth and stability
strengthen the impulses of modernisation to
achieve self-reliance so Og to reduce inequa-
lity, unemployment and poverty.

However, the Address does not mention
any measures by the Government for the
welfare of women who form 50 per cent of
our population. Awareness created amongst
women, which is responsible for the constant
exposure of atrocities against them, should
have been taken cogni. zance of and. -
neasures worked out to give women
confidence that the Government in power
recognises the problem and wishes to solve
it.

Unless wom''n get a better educational
economic and social deal, the
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future generations created through them will
remain under-developed in various respects.
Similarly the pro blem of literacy has not
been tackled adequately in the Address. Who'
does not know the harm the country has
suffered due to near 70 per cent of its people
being non-literate? Even the literate. s who
would like to continue their education
through libraries and reading rooms do not
seem to have got a fair deal in the Address.

Another area which seems to have been
neglected is tourism. The tourism industry
has to be strengthened by various measures to
boost the economy and the foreign exchange
position of the country. Several States should
have feeder air services, apart from the
North-Eastern ~ States  that have been
mentioned in the Address.

This year has been proclaimed as the Year of
the Disabled. Yet sufficient measures for the
welfare of the disabled have' not been specified.
Through the United Nations and several other
international agencies like UNESCO, WHO, the
problems of the disabled people have been
specined and Governments of member-countries
have been asked to devote their attention to these
unfortunate people by providing varioug welfare
measures for their betterment and social deve-
lopment. The Address should have taken
sufficient notice of thisi issue, particularly when
our country abounds 1|5th of the total disabled
people of the world. The Government has taken
sufficient measure™ to control price rise. Yet it
has not been able to overcome this problem com-
pletely. It is necessary that people should know
the measures the Government proposes to
implement to bring a curb on the tendency among
hoarders and blackmarketears to exploit people
by whatever measures they adopt. Stricter
measures should * have been specified to give
relief tn the poor and the weaker section of the
people from this ghost of price rise. Mere
checkmate of the rise is not sufficient which the
Government
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has done during the last few months it has
been in office, but what is required is
bringing down the grices to the original level
in which the pToiit-teers do not get a free
hand to fleece the people and the people at
large get relief by not payi/Tg more than
what is necessary.

The Addresg rightly mentions the prestige
the country has earned "“n the international
map. The principles of co-existence and the
policy of non-alignment that had received a
setback during the 33 months the previous
Government has been in office, have been
vindicated once again through the mature
policies of the present Government, with a
few of these mentioned already. It gives me
great pleasure, Sir, to lend my unqualified
support to the Motion of Thanks to the
President's Address. Thank you very much.

SHRI GHANSHYAMBHAI OZA: Mr. Vice-
Chairman, Sir, the President's Address provides
Us with an opportunity to know what the
Government thinks Or wants Us to think about
its performance during the year ending and what
it proposes to dC' in the coming year about the
various problems that we face. Now, Sir, if one
were to be asked, "What is or what was the most
critical period in our history after freedom?", one
would unhesitatingly say that it is the present
one. Ask any knowledgeable person, any
intellectual, any conscientious citizen in the
country. He win certainly say that the country
has never faced a more grievous situation. We
had wars in the past there was. agression on this
country in the past,, there were severe droughts
in the past, there were floods a'so in the past and
We faced many other serious problems S'lso'.
Today we cannot s*V that there is any
aggression on this. country, that we are facing
severe droughts or scarcity of food or floods.
Even then, Sir, all of us think that the situation is
very critical and very grave. We do not know
what is in store for us. Many conscientious citi-
zens are keeping their fingers crossed; they do
not know what ig going  to
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happen, what shape things will take in future.

Sir, in this context when I see the Address, if 1
have to describe it \ery shortly I would say that it
is an ostrich, performance—with some difference.
As the hon. leader of the Congress (Urs Group),
Mr, Shastri, pointed out, it is most disappointing.
Here is a Government which takes an ostrichlike
attitude to the serious situ, ation in the various
sectors, various spheres. But I would go further
and say that the poor ostrich thought that because
it has thrust its head into sand, everything is all
right. Here in this case the ostrich, that is, the
Government, wants Us to believe that everything
is all right. Jt very well knows that the situation ig
very bad, even though it has thrust its head into
the sand. But people cannot be fooled. You can
fool gome people for all time—as it appears at
present—you can fooi all people fOr some time
but not all people for all times. People are getting
disillusisned. It is true that you have got a very
vast mandate and you are entitled to rule this I
country. As you rightly observed in one of the
paragraphs of the President's Address it is said
that it is no use being complacent. They warn |
themselves that they need not be complacent. Sir,
the situation, as I said, is very grave. I do not want
to take a partisan view of all these things. Because
you are in power, we want solutions of problems
from you. Maybe that some problems cannot be
solved forthwith and it may take some time to
solve them; but we want a tone of earnestness, of
sincerity, which is necessary in any democratic
set-up. But what do we find? We find utter |
callousness, utter indifference to pub- i lie
opinion. It will be possible for i you to rule for
some time, but it will, not be possible for you to
govern and to give results. We have been seeing
what has been happening in the country all round.
Take any sector. See what is happening in any
sphere, in any sector. Take, for example, the
economic front. If the iijja® '
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turei is not propitious, ar it was during the
former regime, the then Gov-erniment was
responsible for whatever calamities the people
had to face. If the national income goes down,
the Government is held responsible. If the
power generation goes down because hydel
electricity cannot be generated, it is the
Government that is held responsible. And if
the nature ral production more than perhaps
tal production more than perhaps you had
expected, you gloat over it. Because the lakes
are full, you can generate more power. But
you tuke credit for it. How long is this going
to continue and how long are you going to
take satisfaction out of it?

As 1 said, on the economic front, the
situation is extremely gloomy. We need not be
complacent at all. Touch anything under the
sun in this country. Look at the public sector.
What is the performance even today? We have
invested huge amounts in the public sector
and what is the result? They are almost all
running at a loss. And on the top of it, today
we have got the labour trouble in which lakhs
of workers are involved. Take the Railways.
Can you derive any satisfaction out of its
working. Inefficiency is the keyword. Take
your telephone system. Just now I tried to talk
to some friend from the lobby, but I found no
phone was working. All phones are mostly out
of order. Take anything, as I said, under the
sun. But still you are complacent and you
derive satisfaction out of what the nati“re has
given you. This is the most unfortunate pairt
of it. I do not want to take any partisan view
of this thing. This is the cumulative effect of
what we have done during' the last four
decades after freedom. Recently we passed a
legislation about the control of air pollution.
Good. It should be done. I have no quarrel
with that. But what is necessary is to provide
for control of political pollution. What is the
panorama so far as politics is concerned?
Look at any State
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in any part of the country. Ask the people of
that State: How is your Government running?
Bring any person who can say with sincerity
that he is happy with the performance of any
Government in any part of this country. Why
has this happened? Sir, I have been saying
that we sometimes show, some confidence,
some faith, in the letter of the Constitution,
but we have utter disregard to the spirit of
democracy, to the spirit of the Constitution.
Just clinging to the words of the Constitution
is not going to pay us any dividends.
Democracy does not mean that we have only
the forms of democracy in this country, the
Legislature, the Opposition, Budget, Ques-
tions, Answers. These are only the forms of
democracy. But the spirit of democracy which
can make democracy function properly and
achieve the results we want to achieve in this
country cannot be had unless we have got the
spirit of democracy properly instilled in this
country.

What is to be done? Unless all of us put our
heads together and arrive at some consensus
on how to maike this apparMus function
properly, I do not think there is a bright future
for this country; we will not be able to make
progress on any front at all. The time has
come, | think, for all the political parties to
come together. Kindly do not say, do not be
complacent, that you have got numerical
majority. You had this majority in 1°77. The
Olpposition was imuch more in disarray in
1977 and before. There were small groups.
There was no well-defined opposition. Even
then, what happened. So, merely go( ing by
the votes or by the so-called majority in this
House or the other House, is not going to lead
us to any solution unless all the political par-
ties put their heads together. Do not take all
the political parties for granted because, in
your view, they
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. 'have not got sujEfteiemt strength or they
have not got the popular backing that you
think you have. Unless a consensus is arrived
and we establish some norms to be followed
not only in the Government but also in public
at large, all our institutions are going to
deteriorate very fast.

Touch any sector as I said in the beginning.
Take your educational institutions. Can you
derive any satisfaction out of what is
happening in our education? All of us are very
unhappy. Only today I read a news in a Delhi
paper that admission is not possible in good
schools because people do not want to send
their children to schools run by the
Government and the Corporation. Why? Poor
people and middle-class people cannot afford
to send their children to public schools or the
schools run by some good institutions because
they cannot pay the fees. They have
necessarily \0 send them to the schools run by
the Government and by the Corporation. But
they are utterly disillusioned about the
education that is being given in those schools.
Why is it so? It is because we cannot create an
atmosphere among the staff of doing their
duty properly.

Go to the hospitals. I kijow that people are
utterly dissatisfied with the services that they
get in the hospitals. Whji? is it so? We pay
heavily for the doctors and we pay heavily for
the medicines that we purchase. Even then,
those who have to go to the Government
hospitals are utterly unhappy. They are not at
all satisfied. Go to any hospital in any part of
the country. This is the position. I can
enumerate so many institutions. It is because,
as I said, no norms of behaviour have been
laid down. What are the norms of behaviour
that we are laying down before the country?
When the hichest amongst
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us can be accused of corruption rightly or
wrongly’l do not say always rightly,
people at large read newspapers;they hear
the news—when top-mo; !t people level
charges of corruption against other top-most
people, people say, "Look here, these are all
corrupt people. "  And  lakhs of
karmacharis all over the country say, "If people
at the top can mint jfakhs and crores of
rupees, what is the harm in minting
hundreds and thousands?" If We behave in a
disorderly manner at the top, sitting
here— consider the scene that we witnessed the
day before yesterday in the Lok Sabha—how
do you expect people at large tC' behave in a
dedicated, disciplined manner, in the various
institutions of our public life? So, unless all of
us decide that whoever he may be, to whatever
party he may belong, We are not going to
tolerate these things, unless those sanctions
are enforced, there will be no improve-
ment. j\s I have been saying  very often,
only leg'al sanctions are  not going to help
us. Society is kept in shape by so many
sanctions. You very well know the moral
sanctions, the social sanctions. I am afraid of
what you will think about me; you have FISo
to take into consideration what I will think
about you. Now, even legal sanctions are
getting loose. Go to ": he rural areas. There is
law-lessnes. 'i and "goondas" are having
the upper hand in all spheres of public life.
Your Panchayats are being controlled by
"goondas". Our co-operative movement was the
best in Maharashtra, Gujarat and Tamil Nadu.
What Js happening even there? It is going
clown. It is not yielding the results which it
was expected to give even in those three very
good States. Why?  fSecause unsocial
eleiments have come forward and they are try-
ing to take possession of your cooperative
movement also. So, taking into view all these
things, we will not be able to achieve
sufficient re-gutts  only  throu. ffh  the
Government machinery. The Government
machinery has to play a  supplementary

-~[RAJYA SABHA ]

Address 588

role. We have to create a climate in this
country, and that climate can be created only
from the top. We have to educate the people
also. It is a two-way traffic. We have to
educate the people, the masters. Democracy, in
order to be successful, must educate its masters.
We have got to educate our masters. But, at the
same time. We have to lay a pattern of be-
haviour before the public. It need not be proved
in a court of law. We see before our eyes what
is  happening and every now and then, people
a9k you to go to a court of law and prove it.
This is not the way of creating a good, healthy
climate, or the way of fostering democracy
in this poor, illiterate country. We have to
lay down a very good behaviour pattern at the
top, which should percolate below and also
educate our masters. Unless we do it, all
these exercises are going to be futile and they
are going to pay no dividends at  all.
Take it from me—Sir, I would like to warn
the House, because I am at the fag end of
my public career— we are facing a very
grave situation. Posterity is not going to
forgive us for the way in which we are behav-
ing in this country. Don't be complacent at
all. See the  writing on the wall. As Ceasar
was warned, "Beware the Ides of March. " 1
dont know which March, but he was
warned "Beware the Ides of March. " All of
us will sink tog'sther unless all of us put our
heads together and arrive at some consensus.
What happened in 1947?  The Congress
invited all the political parties to frame the
Constitution. If the Congress had wanted, it
could have kept out seasoned persons like Dr.
Ambedkar, Mr. Iyengar, Mr. Santhanam and
others. But it invited all persons from all
sections of the country to frame a  Constitution
for the country, because we  were framing
a  Constitution for the country, not a
Constitution for the Government or the party.
In the same spirit, at this critical iuncture, if
all of us do not put our heads  together and
arrive at some consensus, I think
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we shall have to repent for what is in store for stands adojourned -till 11 A.M tomorrow.

us. The House then adjourned at two
minutes past five of the clock till
eleven of the clock on Friday, the
20th February, 1981.
THE VICE-CHAIRMAN (DR.

RAFIQ ZAKARIA): The House now
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